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12.03.2012

ALPHABATICAL LIST OF MEMBERS OF FIFTEENTH LOK SABHA

Aaron Rashid, Shri J.M. (Theni)
Abdullah, Dr. Farooq (Srinagar)
Acharia, Shri Basu Deb (Bankura)
Adhikari, Shri Sisir (Kanthi)

Adhikari, Shri Suvendu (Tamluk)

Adhi Sankar, Shri ( Kallakurichi)
Aditya Nath, Yogi (Gorakhpur)

Adsul, Shri Anandrao (Amravati)
Advani, Shri L.K. (Gandhinagar)
Agarwal, Shri Jai Prakash (North East Delhi)
Agrawal, Shri Rajendra (Meerut)
Ahamed, Shri E. (Malappuram)

Ahir, Shri Hansraj G. (Chandrapur)
Ahmed, Shri Sultan (Uluberia)

Ajmal, Shri Badruddin (Dhubri)
Ajnala, Dr. Rattan Singh (Khadoor Sahib)
Alagiri, Shri M.K. (Madurai)

Alagiri, Shri S. (Cuddalore)

Amlabe, Shri Narayan Singh (Rajgarh)
Anandan, Shri M. (Viluppuram)
Ananth Kumar, Shri (Bangalore South)
Angadi, Shri Suresh (Belgaum)
Antony, Shri Anto (Pathanamathitta)
Anuragi, Shri Ghanshyam (Jalaun)
Argal, Shri Ashok (Bhind)

Aron, Shri Praveen Singh (Bareilly)
Awale, Shri Jaywant Gangaram (Latur)



12.03.2012

Azad, Shri Kirti (Darbhanga)

Azharuddin, Mohammed (Moradabad)

Baalu, Shri T.R. (Sriperumbudur)

‘Baba’, Shri K.C. Singh (Nainital-Udhamsingh Nagar)
Babar, Shri Gajanan D. (Maval)

Babbar, Shri Raj (Firozabad)

Badal, Shrimati Harsimrat Kaur (Bhatinda)
Baghel, Shrimati Sarika Devendra Singh (Hathras)
Bahuguna, Shri Vijay (Tehri Garhwal)

Bairwa, Shri Khiladi Lal (Karauli Dholpur)
Bais, Shri Ramesh (Raipur)

Baite, Shri Thangso (Outer Manipur)

Baitha, Shri Kameshwar (Palamau)

Bajwa, Shri Pratap Singh (Gurdaspur)

Bakshi, Shri Subrata (Kolkata Dakshin)
Baliram, Dr. ( Lalganj)

Balmiki, Shri Kamlesh (Bulandshahr)
Bandyopadhyay, Shri Sudip ( Kolkata Uttar)
Banerjee, Shri Ambica (Howrah)

Banerjee, Shri Kalyan (Sreerampur)

Bansal, Shri Pawan Kumar (Chandigarh)
Bapiraju , Shri K. (Narsapuram)

Barq, Dr. Shafigur Rahman (Sambhal)
Basavaraj, Shri G. S. (Tumkur)

Basheer, Shri Mohammed E.T. (Ponnani)
Baske, Shri Pulin Bihari (Jhargram)

Bauri, Shrimati Susmita (Vishnupur)

Bavalia, Shri Kunvarjibhai Mohanbhai (Rajkot)
Beg, Dr. Mirza Mehboob (Anantnag)
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Besra, Shri Devidhan (Rajmahal)

Bhadana, Shri Avtar Singh (Faridabad)
Bhagat, Shri Sudarshan (Lohardaga)
Bhagora, Shri Tara Chand (Banswara)
Bhaiya, Shri Shivraj (Damoh)

Bhoi, Shri Sanjay (Bargarh)

Bhonsle, Shri Udayanraje (Satara)

Bhujbal, Shri Sameer (Nashik)

Bhuria, Shri Kanti Lal (Ratlam)

Biju, Shri P.K. (Alathur)

Bishnoi, Shri Kuldeep (Hisar)

Biswal, Shri Hemanand (Sundargarh)
Bundela, Shri Jitendra Singh (Khajuraho)
Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar)
Chacko, Shri P.C. (Thrissur)

Chang, Shri C.M. (Nagaland)

Chakravarty, Shrimati Bijoya (Guwahati)
Chaudhary, Dr. Tushar (Bardoli)
Chaudhary, Shri Arvind Kumar (Basti)
Chaudhary, Shri Jayant (Mathura)
Chauhan, Shri Dara Singh (Ghosi)
Chauhan, Shri Mahendrasinh P. (Sabarkantha)
Chauhan, Shri Prabhatsinh P. (Panchmahal)
Chauhan, Shri Sanjay Singh (Bijnor)
Chauhan, Shrimati Rajkumari (Aligarh)
Chavan, Shri Harishchandra (Dindori)
Chidambaram, Shri P. (Sivaganga)

Chinta Mohan, Dr. (Tirupati)

Chitthan, Shri N.S.V. (Dindigul)
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Choudhary, Shri Bhudeo (Jamui)
Choudhary, Shri Harish (Barmer)
Choudhary, Shri Nikhil Kumar (Katihar)
Choudhry, Shrimati Shruti (Bhiwani-Mahendragarh)
Choudhury, Shri Abu Hasem Khan (Maldaha Dakshin)
Chowdhary, Shrimati Santosh (Hoshiarpur)
Chowdhury, Shri Adhir (Bahrampur)
Chowdhury, Shri Bansa Gopal (Asansol)
‘Commando’, Shri Kamal Kishor (Bahraich)
Das, Shri Bhakta Charan (Kalahandi)

Das, Shri Khagen (Tripura West)

Das, Shri Ram Sundar (Hajipur)

Dasgupta, Shri Gurudas (Ghatal)

Dasmunsi, Shrimati Deepa (Raiganj)
Dastidar, Dr. Kakoli Ghosh (Barasat)
Davidson, Shrimati J. Helen (Kanyakumari)
De, Dr. Ratna (Hooghly)

Deka, Shri Ramen (Mangaldoi)

Deo, Shri V. Kishore Chandra (Aruku)
Deora, Shri Milind (Mumbai-South)
Deshmukh, Shri K.D. (Balaghat)

Devi, Shrimati Ashwamedh (Ujiyarpur)
Devi, Shrimati Rama (Sheohar)
Devegowda, Shri H.D. (Hassan)
Dhanapalan, Shri K. P. (Chalakudy)
Dhotre, Shri Sanjay (Akola)
Dhruvanarayana, Shri R. (Chamrajanagar)
Dhurve, Shrimati Jyoti (Betul)

Dias, Shri Charles (Nominated)
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Dikshit, Shri Sandeep (East Delhi)

Dome, Dr. Ram Chandra (Bolpur)

Dubey, Shri Nishikant (Godda)

Dudhgaonkar, Shri Ganeshrao Nagorao (Parbhani)
Dutt, Shrimati Priya (Mumbai North-Central)
Elangovan, Shri T.K.S. ( Chennai North )

Engti, Shri Biren Singh (Autonomous Distt. Assam)
Ering, Shri Ninong (Arunachal East)

Gaddigoudar, Shri P.C. (Bagalkot)

Gadhvi, Shri Mukesh Bhairavdanji (Banaskantha)
Gaikwad, Shri Eknath Mahadeo (Mumbai South Central)
Gandhi, Shri Dilipkumar Mansukhlal (Ahmadnagar)
Gandhi, Shri Rahul (Amethi)

Gandhi, Shri Varun (Pilibhit)

Gandhi, Shrimati Maneka (Aonla)

Gandhi, Shrimati Sonia (Raebareli)

Gandhiselvan, Shri S. (Namakkal)

Ganeshamurthi, Shri A. (Erode)

Gavit, Shri Manikrao Hodlya (Nandurbar)

Gawali, Shrimati Bhavana Patil (Yavatmal-Washim)
Geete, Shri Anant Gangaram (Raigad)

Ghatowar, Shri Paban Singh (Dibrugarh)

Ghubaya, Shri Sher Singh (Ferozpur)

Gogoi, Shri Dip (Kaliabor)

Gohain, Shri Rajen (Nowgong)

Gouda, Shri Shivarama (Koppal)

Gowda, Shri D.B. Chandre (Bangalore North)
Guddu, Shri Premchand (Ujjain)

Gulshan, Shrimati Paramjit Kaur (Faridkot)
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Haldar, Dr. Sucharu Ranjan ( Ranaghat)
Handique, Shri B.K. (Jorhat)

Haque, Shri Mohd. Asrarul (Kishanganj)
Haque, Sk. Saidul (Bardhman-Durgapur)
Hari, Shri Sabbam (Anakapalli)

Harsha Kumar, Shri G.V. (Amalapuram)
Hasan, Shrimati Tabassum (Kairana)
Hassan, Dr. Monazir (Begusarai)

Hazari, Shri Maheshwar (Samastipur)
Hegde, Shri Anant Kumar (Uttar Kannada)
Hooda, Shri Deepender Singh (Rohtak)
Hossain, Shri Abdul Mannan (Murshidabad)
Hussain, Shri Ismail ( Barpeta)

Hussain, Shri Syed Shahnawaz (Bhagalpur)
Islam, Sk. Nurul ( Basirhat)

Jadhao, Shri Prataprao Ganpatrao (Buldhana)
Jadhav, Shri Baliram (Palghar)

Jagannath, Dr. Manda (Nagarkurnool)
Jagathrakshakan, Dr. S. (Arakkonam)
Jahan, Shrimati Kaisar (Sitapur)

Jain, Shri Pradeep (Jhansi)

Jaiswal, Dr. Sanjay (Paschim Champaran)
Jaiswal, Shri Gorakh Prasad (Deoria)
Jaiswal, Shri Shriprakash (Kanpur)

Jakhar, Shri Badri Ram (Pali)

Jardosh, Shrimati Darshana (Surat)

Jat, Shrimati Poonam Veljibhai (Kachchh)
Jatua, Shri Choudhury Mohan (Mathurapur)
Jawale, Shri Haribhau (Raver)
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Jayaprada, Shrimati (Rampur)

Jena, Shri Mohan (Jajpur)

Jena, Shri Srikant (Balasore)

Jeyadurai, Shri S. R. (Thoothukkudi)

Jhansi Lakshmi, Shrimati Botcha (Vizianagaram)
Jigajinagi, Shri Ramesh (Bijapur)

Jindal, Shri Naveen (Kurukshetra)

Joshi,Dr. C.P. (Bhilwara)

Joshi, Dr. Murli Manohar (Varanasi)

Joshi, Shri Kailash (Bhopal)

Joshi, Shri Mahesh (Jaipur)

Joshi, Shri Pralhad (Dharwad)

Judev, Shri Dilip Singh (Bilaspur)
Kachhadia, Shri Naranbhai (Amreli)
Kalmadi, Shri Suresh (Pune)

Kamal Nath, Shri (Chhindwara)

Kamat, Shri Gurudas (Mumbai North West)
Karunakaran, Shri P. (Kasargod)

Karwaria, Shri Kapil Muni (Phoolpur)
Kashyap, Shri Dinesh (Bastar)

Kashyap, Shri Virender(Shimla)

Kaswan, Shri Ram Singh (Churu)

Kataria, Shri Lalchand (Jaipur Rural)
Kateel, Shri Nalin Kumar (Dakshina Kannada)
Kaur, Shrimati Preneet (Patiala)

Kaypee, Shri Mohinder Singh (Jalandhar)
Khaire, Shri Chandrakant (Aurangabad)
Khan, Shri Hassan (Ladakh)

Khandela, Shri Mahadeo Singh (Sikar)
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Kharge, Shri Mallikarjun (Gulbarga)
Khatgaonkar, Shri Bhaskarrao Bapurao Patil (Nanded)
Khatri, Dr. Nirmal (Faizabad)

Khursheed, Shri Salman (Farrukhabad)

Killi, Dr. Kruparani (Srikakulam)

Koda, Shri Madhu (Singhbhum)

Kowase, Shri Marotrao Sainuji (Gadchiroli-Chimur)
Krishnasswamy, Shri M. (Arani)

Kristappa,Shri N. (Hindupur)

Kumar, Shri Ajay (Jamshedpur)

Kumar, Shri Kaushalendra (Nalanda)

Kumar, Shri Mithilesh (Shahjahanpur)

Kumar, Shri P. (Tiruchirappalli)

Kumar, Shri Ramesh (South Delhi)

Kumar, Shri Shailendra (Kaushambi)

Kumar, Shri Virendra ( Tikamgarh)

Kumar, Shri Vishwa Mohan (Supaul)

Kumar, Shrimati Meira (Sasaram)
Kumaraswamy, Shri H.D. (Bangalore Rural)
Kumari, Shrimati Chandresh (Jodhpur)

Kumari, Shrimati Putul (Banka)

Kurup, Shri N. Peethambara (Kollam)

Laguri, Shri Yashbant (Keonjhar)

Lakshmi, Shrimati Panabaka (Bapatla)

Lal, Shri Pakauri (Robertsganj)

Lalu Prasad, Shri (Saran)

Lingam, Shri P. (Tenkasi)

Madam, Shri Vikrambhai Arjanbhai (Jamnagar)

Mahajan, Shrimati Sumitra (Indore)
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Mahant, Dr. Charan Das (Korba)

Maharaj, Shri Satpal (Garhwal)

Mahato, Shri Baidyanath Prasad (Balmikinagar)
Mahato, Shri Narahari (Purulia)

Mahtab, Shri Bhartruhari (Cuttack)

Majhi, Shri Pradeep (Nabarangpur)
Majumdar, Shri Prasanta Kumar (Balurghat)
Maken, Shri Ajay (New Delhi)

Malik, Shri Jitender Singh (Sonepat)

Malik, Shri Sakti Mohan (Arambagh)

Mandal, Dr. Tarun (Jaynagar)

Mandal, Shri Mangani Lal (Jhanjharpur)
Mandlik, Shri Sadashivrao Dadoba (Kolhapur)
Mani, Shri Jose K. (Kottayam)

Manian, Shri O.S. (Mayiladuthurai)

Manjhi, Shri Hari (Gaya)

Maran, Shri Dayanidhi (Chennai Central)
Marandi, Shri Babu Lal (Kodarma)

Masram, Shri Basori Singh (Mandla)

Mcleod, Shrimati Ingrid (Nominated)

Meena, Shri Namo Narain (Tonk -Sawai Madhopur)
Meena, Shri Raghuvir Singh (Udaipur)
Meena, Dr. Kirodi Lal (Dausa)

Meghe, Shri Datta (Wardha)

Meghwal, Shri Arjun Ram (Bikaner)
Meghwal, Shri Bharat Ram (Sriganganagar)
Meinya, Dr. Thokchom (Inner Manipur)
Mirdha, Dr. Jyoti (Nagaur)

Mishra, Shri Govind Prasad (Sidhi)
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Mishra, Shri Mahabal (West Delhi)

Misra, Shri Pinaki (Puri)

Mitra, Shri Somen (Diamond Harbour)
Mohan, Shri P.C. (Bangalore Central)
Mohapatra, Shri Sidhant (Berhampur)
Moily, Shri M. Veerappa (Chikkballapur)
Mukherjee, Shri Pranab (Jangipur)

Munda, Shri Karia (Khunti)

Munde, Shri Gopinath (Beed)

Muniyappa, Shri K.H. (Kolar)

Muttemwar, Shri Vilas (Nagpur)

Nagar, Shri Surendra Singh (Gautam Budh Nagar)
Nagpal, Shri Devendra (Amroha)

Naik, Dr. Sanjeev Ganesh (Thane)

Naik, Shri P. Balram (Mahabubabad)
Naik, Shri Shripad Yesso (North Goa)
Namdhari, Shri Inder Singh (Chatra)
Napoleon, Shri D. (Perambalur)

Naqvi, Shri Zafar Ali (Kheri)

Narah, Shrimati Ranee (Lakhimpur)
Narayanrao, Shri Sonawane Pratap (Dhule)
Narayanasamy, Shri V. (Puducherry)
Naskar, Shri Gobinda Chandra (Bangaon)
Natarajan, Shri P.R. (Combatore)

Natrajan, Kumari Meenakshi (Mandsaur)
Nirupam, Shri Sanjay (Mumbai North)
Nishad, Capt. Jai Narain Prasad (Muzaffarpur)
Noor, Kumari Mausam (Maldaha Uttar)
Ola, Shri Sis Ram (Jhunjhunu)
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Owaisi, Shri Asaduddin (Hyderabad)
Pakkirappa, Shri S. (Raichur)

Pal, Shri Jagdambika (Domariyaganj)

Pal, Shri Rajaram (Akbarpur)

Pala, Shri Vincent H. (Shillong)
Palanimanickam, Shri S.S. (Thanjavur)
Panda, Shri Baijayant (Kendrapara)

Panda, Shri Prabodh (Midnapore)

Pandey, Dr. Vinay Kumar (Shrawasti)
Pandey, Kumari Saroj (Durg)

Pandey, Shri Gorakhnath (Bhadohi)

Pandey, Shri Rakesh (Ambedkar Nagar)
Pandey, Shri Ravindra Kumar (Giridih)

Pangi, Shri Jayaram (Koraput)

Paranjpe, Shri Anand Prakash (Kalyan)
Paswan, Shri Kamlesh (Bansgaon)

Patasani, Dr. Prasanna Kumar (Bhubaneswar)
Patel, Shri Bal Kumar (Mirzapur)

Patel, Shri Deoraj Singh (Rewa)

Patel, Shri Devji M. (Jalore)

Patel, Shri Dinsha (Kheda)

Patel, Shri Kishanbhai V. (Valsad)

Patel, Shri Lalubhai Babubhai (Daman & Diu)
Patel, Shri Nathubhai Gomanbhai (Dadra & Nagar Haveli)
Patel, Shri Praful (Bhandara-Gondiya)

Patel, Shri R.K. Singh (Banda)

Patel, Shri Somabhai Gandalal Koli (Surendranagar)
Patel, Shrimati Jayshreeben (Mahesana)
Pathak, Shri Harin (Ahmedabad East )
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Patil, Dr. Padmasinha Bajirao (Osmanabad)
Patil, Shri A.T. Nana (Jalgaon)

Patil, Shri C.R. (Navsari)

Patil, Shri Danve Raosaheb (Jalna)

Patil, Shri Sanjay Dina (Mumbai North East)
Patil, Shri Pratik (Sangli)

Patle, Shrimati Kamla Devi (Janjgir-Champa)
Paul, Shri Tapas (Krishnanagar)

Pawar, Shri Sharad (Madha)

Pilot, Shri Sachin (Ajmer)

Potai, Shri Sohan (Kanker)

Prabhakar, Shri Ponnam (Karimnagar)
Pradhan, Shri Amarnath (Sambalpur)
Pradhan, Shri Nityananda (Aska)

Prasada, Shri Jitin (Dhaurhara)

Premdas, Shri (Etawah)

Punia, Shri P. L. (Barabanki)

Purandeswari, Shrimati D. (Visakhapatnam)
Purkayastha, Shri Kabindra (Silchar)
Radadiya, Shri Vitthalbhai Hansrajbhai (Porbandar)
Raghavan, Shri M.K. (Kozhikode)
Raghavendra, Shri B.Y. (Shimoga)

Rahman, Shri Abdul (Vellore)

Rai, Shri Prem Das (Sikkim)

Raja, Shri A. (Nilgiris)

Rajagopal, Shri L. (Vijayawada)

Rajbhar, Shri Ramashankar (Salempur)
Rajendran, Shri C. (Chennai South)

Rajesh, Shri M.B. (Palakkad)
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Raju, Shri M.M. Pallam (Kakinada)

Rajukhedi, Shri Gajendra Singh (Dhar)

Ram, Shri Purnmasi (Gopalganj)
Ramachandran, Shri Mullappally (VVadakara)
Ramasubbu, Shri S.S. (Tirunelveli)
Ramkishun, Shri (Chandauli)

Ramshankar, Prof. (Agra)

Rana, Shri Jagdish Singh (Saharanpur)

Rana, Shri Kadir (Muzaffarnagar)

Rana, Shri Rajendrasinh (Bhavnagar)

Rane, Shri Nilesh Narayan (Ratnagiri-Sindhudurg)
Rao, Dr. K.S. (Eluru)

Rao, Shri K. Chandrasekhar (Mahbubnagar)
Rao, Shri K. Narayan (Machilipatnam)

Rao, Shri Nama Nageswara (Khammam)

Rao, Shri Rayapati Sambasiva (Guntur)
Rathod, Shri Ramesh (Adilabad)

Rathwa, Shri Ramsinh (Chhota Udaipur)
Rawat, Shri Ashok Kumar (Misrikh)

Rawat, Shri Harish (Haridwar)

Ray, Shri Bishnu Pada (Andaman & Nicobar Islands)
Ray, Shri Rudramadhab (Kandhamal)

Reddy, Shri Anantha Venkatarami (Anantapur)
Reddy, Shri Gutha Sukhender (Nalgonda)
Reddy, Shri K.J.S.P (Kurnool)

Reddy, Shri K.R.G. (Bhongir)

Reddy, Shri M. Venugopala (Narasaraopet)
Reddy, Shri M. Sreenivasulu (Ongole)

Reddy, Shri S. Jaipal (Chelvella)
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Reddy, Shri S.P.Y. (Nandyal)

Reddy, Shri Y.S. Jagan Mohan (kadapa)
Riyan, Shri Baju Ban (Tripura East)
Roy, Prof. Saugata (Dum Dum)

Roy, Shri Arjun (Sitamarhi)

Roy, Shri Mahendra Kumar (Jalpaiguri)
Roy, Shri Nripendra Nath (Cooch Behar)
Roy, Shrimati Shatabdi (Birbhum)
Ruala, Shri C.L. (Mizoram)

Sachan, Shri Rakesh (Fatehpur)

Saha, Dr. Anup Kumar (Bardhman East)
Sahay, Shri Subodh Kant (Ranchi)

Sahu, Shri Chandu Lal (Mahasamund)
Sai, Shri Vishnu Dev (Raigarh)

Sai Prathap, Shri A.(Rajampet)
Sampath, Shri A. (Attingal)

Sangma, Kumari Agatha (Tura)

Sanjoy, Shri Takam (Arunachal West)
Sardinha, Shri Francisco Cosme (South Goa)
Saroj, Shri Tufani (Machhlishahr)

Saroj, Shrimati Sushila (Mohanlalganj)
Satpathy, Shri Tathagata (Dhenkanal)
Satyanarayana, Shri Sarvey (Malkajgiri)
Sayeed, Shri Hamdullah (Lakshadweep)
Scindia, Shri Jyotiraditya M. (Guna)
Scindia, Shrimati Yashodhara Raje (Gwalior)
Selja, Kumari (Ambala)

Semmalai, Shri S. (Salem)

Sethi, Shri Arjun Charan (Bhadrak)



12.03.2012

Shanavas, Shri M.l. (Wayanad)

Shantha, Shrimati J. (Bellary)

Sharma, Dr. Arvind Kumar (Karnal)

Sharig, Shri S.D. (Baramulla)

Sharma, Shri Jagdish (Jahanabad)

Sharma, Shri Madan Lal (Jammu)

Shekhar, Shri Neeraj (Ballia)

Shekhawat, Shri Gopal Singh (Rajsamand)
Shetkar, Shri Suresh Kumar (Zaheerabad)
Shetti, Shri Raju (Hatkanangle)

Shinde, Shri Sushilkumar (Solapur)

Shivaji, Shri Adhalrao Patil (Shirur)
Shivkumar, Shri K alias] K. Ritheesh (Ramanathapuram)
Shukla, Shri Balkrishna Khanderao (VVadodara)
Sibal, Shri Kapil (Chandni Chowk)
Siddeshwara, Shri G.M. (Davangere)

Sidhu, Shri Navjot Singh (Amritsar)

Singh, Chaudhary Lal (Udhampur)

Singh, Dr. Bhola (Nawada)

Singh, Dr. Raghuvansh Prasad (Vaishali)
Singh, Dr. Sanjay (Sultanpur)

Singh, Rao Inderjit (Gurgaon)

Singh, Shri Ajit (Baghpat)

Singh, Shri Bhoopendra (Sagar)

Singh, Shri Brijbhushan Sharan (Kaiserganj)
Singh, Shri Dhananjay (Jaunpur)

Singh, Shri Dushyant (Jhalawar)

Singh, Shri Ganesh (Satna)

Singh, Shri ljyaraj (Kota)
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Singh, Shri Jagdanand ( Buxar)

Singh, Shri Jaswant (Darjeeling)

Singh, Shri Jitendra (Alwar)

Singh, Shri Kalyan (Etah)

Singh, Shri Mahabali (Karakat)

Singh, Shri Murari Lal (Sarguja)

Singh, Shri N. Dharam (Bidar)

Singh, Shri Pashupati Nath (Dhanbad)

Singh, Shri Pradeep Kumar (Araria)

Singh, Shri R.P.N. (Kushinagar)

Singh, Shri Radha Mohan (Purvi Champaran)
Singh, Shri Radhe Mohan (Ghazipur)

Singh, Shri Rajiv Ranjan Singh alias Lalan (Munger)
Singh, Shri Rajnath (Ghaziabad)

Singh, Shri Rakesh (Jabalpur)

Singh, Shri Ratan (Bharatpur)

Singh, Shri Ravneet (Anandpur Sahib)

Singh, Shri Rewati Raman (Allahabad)
Singh, Shri Sukhdev (Fatehgarh Sahib)
Singh, Shri Sushil Kumar (Aurangabad)
Singh, Shri Uday (Purnea)

Singh, Shri Uday Pratap (Hoshangabad)
Singh, Shri Umashankar (Maharajganj, Bihar)
Singh, Shri Vijay Bahadur (Hamirpur, U. P.)
Singh, Shri Virbhadra (Mandi)

Singh, Shri Yashvir (Nagina)

Singh, Rajkumari Ratna (Pratapgarh)

Singh, Shrimati Meena (Arrah)

Singh, Shrimati Rajesh Nandini (Shahdol)
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Singh Deo, Shri Kalikesh Narayan (Bolangir)
Singla, Shri Vijay Inder (Sangrur)

Sinha, Shri Shatrughan (Patna Sahib)
Sinha, Shri Yashwant (Hazaribagh)
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Vol. XXIII First day of the Tenth Session of Fifteenth Lok Sabha No. 1

LOK SABHA

Monday, March 12, 2012/Phalguna 22, 1933 (Saka)

The Lok Sabha met at Forty Five Minutes Past Twelve of the Clock

[MADAM SPEAKER in the Chair]
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NATIONAL ANTHEM
(The National Anthem was played.)

PRESIDENT’S ADDRESS *
MADAM SPEAKER: Secretary-General.

SECRETARY-GENERAL: I beg to lay on the Table a copy of the President’s
Address to both Houses of Parliament assembled together on the 12" March, 2012,

*FHATAAT GETIIT0T,

# 30 T # MU T P! §| ALY AIDR o AT ITUT SHrIehrel T
Y fORT§1 3R, IE T el IR SUALA Tgam|

IE gy fa 3rdegaedr & forw AiRepell #1371 &T &1 3T sfAfdansi
T R T4 W fdpel THTT UST | 3RAETT cFaEAT H ATl i e
g 3T 98 & 3R 9 Ay A &/ S A 7 © 98 S ve av # 31w
AT & IAT & | T 2010-11 F FHRY IAHGTEAT 8.4 HrAST & 3HThyD G §
I8, ARPT 3T TG TE TTH AT 7 B & 7S ¥ | orar Y A wgferat o
Gl §U I Taehrd eX 3res ¥

T HIcgeaedr & EHhiied FHelded TIEY T U &1 HRA &
faepra I 3T olel g9d Ud A &, 3ejpel FAAiEgd 3R B
AEhTTNeh THEEUT SIY b §RT AR & | AL AIBR oY T4 & e ae Mer &
&R & 31T Taeprd @l GeT: 8 ¥ 9 HIAdT T To< G W arud of 3uaf|

A PR SAFER AT 3R PRIR AT cIIEAT 3T P &b
forw ufdeg § 3R WaR 3 54 e & 3R 73 Agcaye? Fea sov §| T A
S FApcaqul 3R IAYd AA"d U T 1w §| 3 Npfed umed 3R

* Laid on the Table and also placed in Library, See No. LT-6158/15/12.

** Her Excellency Shrimati Pratibha Devisingh Patil, President of India, delivered the Address in the
Central Hall in Hindi. English text of the Address was read by His Excellency Shri Mohammad Hamid
Ansari, Vice President of India.
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Uehced it aTel GBIl Pl HI&T0T fadTeh (The Public Interest Disclosure and
Protection of Persons Making the Disclosure Bill), faeeft ofier et ik

ARTERT Sk TISAT & USITARIRGT T RAT Faeft HeaR Faror Adaes
(The Prevention of Bribery of Foreign Public Officials and Officials of Public
International Organisations Bill), =ATR® Rrerad Faror 3fReR Adas

(Citizens Right to Grievance Redress Bill), =21 #AT® 3R Sareace fadas
(The Judicial Standards and Accountability Bill) TUT WlhUTel Td wilehigehd
fa¥are (The Lokpal and Lokayuktas Bill) emfdel €1 AT o ¥R & faog
TYhd TTHT hedeled BT Hl JJaAYA [har &1 I FH HEaR & Vbl H
TTAART TRAdT R T AT & URERIAT g Saracel dei & J&Td
2T | Irasifa Wi Tafld Ueh caTaesh Hie IR har ST 3T &1 =3 e
e 3R Bl GUR & forw TERT TR T 315 Ugel & FohaT I Iehl B

AR Fla 9 H gaEar @ fAuea & forv fafay At ww FRaS s
T I &1 5 A H dATH Hegaer (fAv) 3TATAITH (Benami Transactions
(Prohibition) Act) &It el & 3R UA-MY TaRoT HTATAIH (Prevention of
Money Laundering Act) 3 TN fopam aram &1 A1 & 227 & dred 4T l Uauy
8 Vb & oI AT Pl TA P 3UTAT W [TaR i & fow v [y
AT TS 718 1 &2 3t 3R & A aTeR A Bt U BT 3HTeholel el & ToIT
B TITT TolTQAT gRT CTIT AT o1 IT &1 UEATidd UcTeT o GiedT &
37T € STl TERTArssy &od 3R decles BRA HUT Fod IR T 3738
&1 AT R FaT T T ATl AT HIAH P o JIATH ThU 1 & §
a8 3UcTsr A B THEIT TATR TAT QUT AU BT 3Ty Hra
HYTTEAT B AT TSI Y ST Hhaf|

A ¢ A Ay AT b GoreT IR 3% 2T A I ST i Uched & foIT
®S HEH 30T {¢ ¢ dUT facel & Frel U It a1 1 Ui it & T
doTol TG I IE T 391 TICAT H T3 TR fAC YE AT, AT A
HIUT fAIROT TIRT 3R ThT H G fAfAdT SR 0 SEATER BT AT
HROT Hed fAUROT 3R FARET HOUTA 3uddl &l dg&ad &I F 9] AT
MR &
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ardstfae AaTU ga&T Td Taaifeld diich | Ul e, s Adig
S A T HA &, HEAR Pl hd Bl &b HAecaqul AT H H T & | TET $-
It PIUHH & I & X H 97,000 FAGAUT ey TATTAS fohT 1T §
difes aArTiept @ @rdaifas dard Rauqer alids § Urg @ Hhl 3T,
UTHUIE, hegld 3cUTE eeh d2T HRURCE H FAHFT F Hid-a1sa Jard ver
AT URH Y &ar &1 Faw, Fareed, ardetiae faavoer 3R a1 Jarst # 6
STedl B AT $-Iaeed Yoae E  fhu SN THg # Foaciiae afdast
fEeNfadr foer Oer fomar S gawt 1 @ $-9Tadd=q Watael & HAd SFAqary
3PP Fexare 3R AT BIA B ATCTH H & AT |

AY WHR A AU & @l dRAT il deb Ugdal & forw 3R’ AdHb
HASY TISTAT Y& T & ST HIHATTSTh &1 & DrishaA! I SUTeUT, STdraeer 3R
URGRYIAT & YR a1 # Fearas &g e 3R e e & facdia gamafrar
gt

ay 2012-13, 12d7 UIayiT JISTAT T UUH IV BT ST 8T & 'caid,
geaira 31T gl ferg’| 12dY arstar & o 9w & 9 Hrady e &3 3k
4 BIHET P TIehTH & 1 8T &

HTST 20 & HHET 5 UAW FATAAT & foled U ALY TXBR I Heaf-

®  3EEl & Uh I3 TREH Pl TSNTdehT GI&T Ueld il & Fdd
U YT AT &2 ¥ IRNET, 3@ 3R fAeRAT HATH &l & forw
BRI T&T;

® IRd Ud Uk fadhrd TT SFdr & forw 3msfifaer smarfa st
T FoTel e U 3M1TYeh GR&T UTd LT,
o  IRd fara & faTw ZaT L&t giatd e,

o  URFEUfAHT 3R gITaror FR&T & s # el e s
&Y YT AT, qAT

®  IUIHI, dgeldrc), JUfARder aUr AR T & grRR |
o1 &Y AR 3R ITey JRaT FrAfRd |
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oY areTRept &1 fALTT g P AP &F 31TTT TSI eh Jog JHY
I §U 3Tt GR&T &b a8 Pl caiXl Td FATRM fareprer v uferar & &
e} UTH e ST HebdT & | TAET b 3PN & Fe& IMUR T hierel TTALTOT
U&7 & T TRT W Sz W AR &A1 31 W@ &1 TE TR W AT 91d
AT Tgid & T & T Rgia 3R fGenfaéer a7 aa & fow ag
aTaaTAd & ITar caaTAT HIIy T 1T & ¢

A PR BT &7 a¥ 2012-13 F 85 1@ A9l @bl 3 127 IrTelr A Pl
800 T 19Tt <hT hiRTel UTASTUT UeTed il & &2 H Ulcedh-ursde HfieT &
ded, TIPN 13 TolR S TUT &HT IATAd oeld d 1500 v s
TfRIETOT HEATAT 3N 5 TR hierel TAehTH hegl el FATTAT |

3 R8T Td 3HgaYTe fadges T8 # Uer fehar o gar ¢ dfasy &
fepa ST T &

3eATU ATaTh cTIEUT & dheg-fdeg &1 I TIBR 31eaTTh 8107 ve
theped! TenTd o Telt Teh IEIY THRAT T Y3 |

AT BTAT DI, SADT AN AT W faar fee far 3T e &
T TSI Tl & ToIT THR ST AT FOT ITRET UITARIOT T TS D,
it o QAT8YR FUTT T SATEH FUFOT (Risk Pooling) el T HIA H#OT TREN
&Y SITEAT I

HHASR I o FADAAT A fAGT & FETd P THSA U AN TWAR A
3=y o3 gaif & ol @ AfgH & a1 e areh srEghy & el &re & J g3
¢l Uod th av & GRE, 3ggfed Sifa/sHed, 3 Uos g AR
HeUEETS FAGH & 3¢ Hg § 3Qd [Aafdal o sEghy 3R g
T Y IS & |

gea-for@d, HHA-el dad AR Th dgadk Td FaAvyoT Sfiaaama« &
forT Taey &1 Igd ST &1 §AR TET WHOT Ty AN 1 goira fea
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9T & U Farey Fahient A A ufafafad e wr 1 3] Feg-ax, S a¥ 2005
3 58 Ufd &R STeat Y, af 2010 3 TR 47 U EoIR T TS| AT Fcg-e< ag
2004-06 F 254 Ui o€ Ugd § " ay 2007-09 & 212 ufd or@ udd &l 318
| STeAel GR&T TISTeAT & ded a¥ 2010-2011 & GRIA 1 S 13 or@ Afgenait
Y 1T TGN IRAT Sl Ueh TG S &1 S & Qiferal oorert @ed
fepar ST gepT B | 194 Fareey HaTe o AR &l diges Uiferd! Iy § 3Tshd
oIt 1 T ¥ gere b oty form

e 7 a¥ & R Taeey 819 3 AR ded [@dr & drdsjg, Taeey
AE W AR @ 3790 o7 et &1 Hof ool eh TIELY QaATT Ug T ofed
uH A & U A AR 1261 ST & 3 db deg d TsAl & Pl
AISAATITT T IR-TTSAATITT I DY T SNSIUT &b 2.5 BIACT deh of ST Bl
U T | EXPRT TR HEATHT & ATCTHA § T Il Y fo¥:Q[eeh STARD
HTGID GaTSdT TUTHE IR FATTE b A 3UAIY AT AR fopa
S| 12t ASTAT B SR1A TET AT I RS Al TR TR
e F acoa 30 el &1Ff F o d fhar Suem| A WER F HE,
AYAT, TEINWT T FIp FAarer g 7701 aiepa AR gef Hr waeea
URERIT & TET BrRIhA TR fhT T | FH Seadd FX P fgcdiden Fareed dard
3Ty A & forT foTel 3reudrell @l geg Bidl| AN THR Ty & A
AT FATIAT T HHT BT g BA & v off T R 7 &1 Wow i auf &
e, TaedTe @ el 7 26 Hradr 3R dive due el # 62 BrEdT i §8
gl

HRA & Feld fORMAT A1 YR JAId U 3gde, I9T Td gipfaap
Rafhcar, Fareh, R 3R et 3rgy) & Tadif¥e Ty caear d
SET ST @& &1 U Ty dhegl, FHade e deal 3R e
3Tl A IV JRAUT 71 = & fow st o fadi derar & o @
el

HeAd AR TE FARELT AT JISTaAT & IicdTd 9T 2 TS 64
T URaRT $ FarEeT dIAT AT Ueld 6 S W 1 58 AT H TR
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o Sruan | 3l € o6 124Y Aerar & gafd o, 39 JAerar & 3ia9d Fa
7 S TRART Y TITELT AT GI&T UaTd hl Suaf|

PUIYTT, Tedl Bl THR T § THTTAT AT 6T & Torad Sl A& urd
e 3R gEtr maiifent oI et & 3raart oY Y 378 UsdT & | F TR
12dt Gy ST & SR FATRd arel fahra qar3f (3m$ €1 & wH) &
AIaTed a e ol AG-TAY WINOT HTaIHBAT3 &l QU i & forw
JATIT-gATTIT 200 el & 3m$ & 3 vH & 37amdl, Fedl-BaeRd GIyoT
BrIhA AT Y& T ST |

A PR AT & HASIR T HGIATT derept & faerd & ferw ufdag B
TH 14 9§ @ A Y & ddl Dl YR A A F Vbl & o areleh oA
@fovy 3R RfFee) Rfagsa F Aecaqer g w31 adar d S
TRl H &, DIABIST DI SR WX T8l |

YEET-Uell W AT = SHTaehl 3ol e drel ol adepiadr &
feedt &1 GI&T P TUT 37 A & Torw TIBR AT Bl Tl U B &Y
S

AT WAR X W Felm el A gAT A 1 3R 3eaes daredr o
HATH TR & ToT qHE A A1 A9 9er Al | 5T X W Helr el areil &
fere denfeus caaamat & 3R yer R §U 3UYehd YA &1 8l graure
B9 d1feh I HFATTSIAD SIaTITIT I Th |

T rebadT gHTfad Selt dh FHAEIT3T W A AT Pigd i & fow

Teh e foX: e ar Y TAHIT I STt JEATAd & | EXPR [ 2rehd @ralt o
forT FISET e & TUTT W AT il Teltel IX HY FATR e & &

A PR aRs ATTRDT b o TET g FT 75T I [ & S SAR
TETET & 38 Aecdqu! a7 & forw v carge dArefiey 3marRd ®Re & ak )
T YN |

H-afRd g [Rafaal B FEar U A & 32T 8, IggRd
ST 3R 3179 URURSE a1 fFarl (@@ JAPRT 6 ugar) JfafagsT &




12.03.2012

ded 12.46 oIr@ ¥ Y 317 gee faaRd fu arw ) it g seuret & faw
“GATH TAIA HeT AT Y& P R Faar fvam o er &

AN THR GUTFAAAT & AT 15 FA FRAKH & AT B FAThd Bl
Sad ded WMaR i [fgd Thear & 15 gfard &g 3R aReaw @t
HeUHy b AR & oH-diad aot & for fauiRa fear o= g
eUEy I Hobfed el & for ag-8-1g faerg SRisA & 3eudy, s
Gehfad 90 forel 3 arenfoies-3mfde e 3 3500 RIS TUT & 31 fFaer e
H ghelaT el &1 a¥ & SR, 39 PriIthd & 3 31 FRIR Ia=1 ST
3R 3TP SRR &1 Y TerT ST

ay 2011-12 H EHRI &ET & dof gRT wAfAear &7 & ad
HeUdY I FHGH Bl fGT ST dTel 376d K0T dea 14.5 ufaerd & 71w §l
AN TIBR, 9§ 2012-13 # 15 GfALAT BT A&T UTH i &b forT QR o ol |

HeUHE Fhl Pl HADATHIUT FIATRT el &b foT, FAJ TR & gl
& H eudy I a9l & HATGIS 3N ATaTeh §U 8§ WSS guif & fow fuiiRa
hIc H F 4.5 UfAAd FT 3T-PICT 3TAGY T T fA0TT foram & it 30 o
aalt o ferw T 27 UTRI 3RETUT hle & 3cTaTd fem Sirwam|

A 58 a1l T GRAT & o AN THR gRT P W AIMAR SR & o 3
aRoTe el &1 iy &7 #F af 2010-11 # 6.6 BT H Iig ¢S &, SN el &
gAY A g gig & sTaad &I ¥1 a¥ 2010-11 & SRIT G2 H 24.156 IS &
QraTe= 1 NepTS Scuted g37T| g1 231 AT e wel 3R Taforat &, 18
faforaa e grat @1, 31.1 fAfoa e faesa &1 3R wura & 33.42 AT
IMaT &1 RIS Scutee fhar &1 A AR o 30 TAW HrishaAl, 5t E T
SNV Taepra AT, TET Wi FIaT A 3R TEF arorare fFe & SR
PN 817 F A faAd AT S icafed fham | A TR A U arg aui &
yafod forara Radl Ao gada Afa @ S T@r §1 av 2011-12 & e,
gfier N curel & ~gadd AT T A Vo af & Jerar 7 10 F 40
ufard de giig & s |

2010-11 & GRIT 4 oM@ 60 ESIR IS TUT T HN KT AT a3, i
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8T b 22 BrEdy 31Ah &1 HH fourd & 1o 2011-12 &1 4 @ 75 FoIX IS
¥UT &7 1&g AT 1T A Toram Srwer | ol fhaEar af 3 9 $UT ddh & Hdd
HOT 7 Ufaerd &Y gX W 3UaqY Il & foIT gA1aT H FC (interest subvention)
EHIFH e & TS| ST fRATe 37U eurdafd HEA HOT AT R IHIA © Soo
T H 3 gfaerd &1 AfAReDd T Uerd &1 ST & & TFad AT I1eT e gea
4 gfArd & & Sireaf|

AN TR A Hr giad s1Adar IR 9geod &THdT & g w10
AT §FeTX & 37AR I A A & 3UTT BN | TP T AT &7 g
PIRAhA Bl & ThaT SITUaT 3R 38 caRa =S omer Hrisha & AU ST
ST | AET STet [ o priifead fohar Seer foraenr 327 379Tel UTg auf
H STel-3UAT G&TelT 3 20 UTARAT YR AT & | A PR auT [T 3 b
HIH &TAT T PV ScUTG &THT &l UTH A DT U | TaT, FHl Feardd
uell 1 Ty HEe’ gafd e 3R @aR gR yrifad faffe
PIIRAT H ATAH DBIIH hich [hIT AT

ay & NI, 3EIhdl & AR Healidd 3alepl T STeAdr
FlAfRa &1 15| 3R FATerT VHT TS 36D [AIRTAT STaEAT W H1A
sclac 3R Collpld W & Suafl| 3 WMPR J BicaseoR HRURAT HATH
T3 3R RegedTel BiCATSoR BRURRIE Bl 8 JRAT FfeAet Pl GIaRT Y& Bt
&1 thaen forar 8, arfes 9 fafoa e gfiar & sfaRea deafta s
Giord & 311 Feb | THART S8 319Tel 5 Tl H AT ScUTG H IMcATAN I
el

SiET 136 S, 2009 # Ha FHE # 310 ATRATYOT A Vel Fomam a1, A
DR A s THT & el Madrellad T 7 TET @ grat fadaIs 9T
feam ¥ 1 sa@ wrg graT giafid oa & forw e radre sucred g9 | a1
& T1Y AN TR FdStiaies [aaoT gomell el g dig Segedidd Hia 6 fgem
H T TIPRT T TF TR P e & &

A TIBR AGICAT MY IET JTHTOT ASWHIR IRET AT (MNREGA)
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& PrAT-add H 3R 317Ud TR, GaTdr 3R STaracer ol & g ifrer
A Tl 3F ASTAT & URH § 39 dh ITHIT 11 F s HA-lgadr &
SR T Foled TRAT 1T & 3R ST ANSTAT U ITHIT 1 o1 48 TR HS 3T
G fhT 3T €| 3T JNSTAT BT 379 dh 25 TS AN Bl BIAST AT &1 39 Areiar
& feenfadert &, I8 glafa & & fow duarua fee oo € 6 58 ofd &
ScUTGehdT daTel & 3¢ o 3R 3Teh 3T 1T ST Feb |

AN AR & TET JrAI0T St AT & fhar g, foad e
ITHIOT URERT T VSR b FAd T SUSTIY T ST Hebal |

AN TR, FATIRM faehrd AT o SR &d §U, i 361, gaara 3R
gAedTue fa9deh (Land Acquisition, Rehabilitation and Resettlement Bill) T
STeg, HAAITAT A & v gIrRd eoll| 38 [A9Ts # F had o-Faral
forarat @ afew smehfae & for & fd w 3nfAa ot o off sfaad
QeTa s TUT JAEATT Yehol Hitd SERATYAD HIATeTSIT o 1 3 Yraerre & |

Y THR & ay 2004 H AAIOT &1 F @raTT GIaur3it # GUR e &b
32T ¥ Aecarhial AR [AATOT SR Y& FAT| T8 HRIHH BT gaT a0l
2009 # Y& T I T Ped §T QRN & W ¢ o6 1 g T ofd i
3faRed Rias &1ar & oo &k, 1 ar@ aat 3R 1 &3 75 o IRg
et &1 fastel ¢ 3R FAlSEr 1 or@ 94 &R fohatefiex amefior dsapt &
U A 3R Gl RIfee ex de Oy & @Toh-Urell Ugere &l &, 31 AT,
2012 Y AT IE @ Ugel & Q1 FRIAT ST T B

QY &t 3 3mehfaT gAfa v & T, H WAR siee & T
T 3T fereT Q& el S AU FAX W BRI & I B Seeided,
ST T [IhrE T YSTITR 3R TGN 6 3aER UeT &hle Sl B |

A WPR, AT Ags T A pra e & dafeaaa @
UTH HFHAT &b HTUR W 3 P BT ATl TROT & DIl | 37aT FHerT
HATTIRT AT I3 IR T 51918 gIH Avft 3R F7egd F9RF W faw = G
SITUITT |
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YROMT 3R TR 37efhel AR ITAATT-TIEAT 3USTGY BT
30 o] wamat &1 @err #, AN PR 38 U [Seall AGH T AT Hhal
[E HWN R JoTE, @G, Preddl Td deds H AQT TRASTATAT &
caRd fohdTeade ol 3TaTe AT FETIdT SUEEY Hrwafl| A AR o 20
TG § SITET 3TAET arel I et & forw At Yo guRaeanst & cggeryan
RUIE IR ta 3 FAg At o1 Y [AoTT form g

Y TIPR HT AT [TATHD TITAT I & ToIlT Tep 0T [a9Teh o
A R T TEee 819 & Faieyd [aehrd & AT e o1 graure fomam
ST |

AN FIPR AT H @A dTel J8X 3R SHERT A9I T HTaIehdTd g0
il Pl diTd mﬂﬁmﬁ%ﬁ?ﬂ?WWﬂWFQQﬁ%ﬁﬁ%ﬁW
AT "M TR A9t b T TET FrAHA" YE B I & THD I T
T St 3 AT 378 Tl &7 VO dedd JOR al A FAGG Taeldll
T3 SHERT S9N & Teat 3R @Y &1 gATd S 2ram|

e 3AT A AR YeT et I 3UR THTTATT & | A TIBR Pl oT&T
1287 UgasT AYSTT & GRIA 30 877 3 & ITel 12 HradT &7 gig = gom| ag
2012-13 F STITHIT 50 ATW AT AR & ITER UeT eiav| a¥ 2011-12 3 SITeTaT
63 o™ faceft Udes HRA 3T, S s a¥ & 9 yfaerd 31f® &

A PR A, TYUT TATAT hael cell ol [aTed ol fG@aR, 2014 d&
fSSiicer @ar A agere & foIv HHATE rIHA Y& T 1 @ [fwea 3R
S @iiFas vd uRGeft a9 3R oIt aerd oY dgdT £RIdT giayr urg
g

B¢ TR 3R IS & STl H @ & @l 9l deb Th TH AT
YaTC Ugee & forT A THR A STFL-HHAR AR qaie Tt & WATercdt et
afed, QY 21 & 245 AR F 839 AT UH TH I AAcl &Y Selareiiaeh AT
(e-auction) & T AgcayquT foTar foram &
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TUHT AN & hodT0T Dl IR FAMT i & fow, A @R A
el & 3 3884 IS FUT & Iy Uehol 1 TIVOT I & ATIh TUHTET A
3R Sereht AIATATT & HKOT Dl ATH AT ST HP| SHD 3TeldT, A P FE
ot 3R 3T A G &1 & ToIw 2362 S TUT & Uk Yt & Y giwon

CAKIER Y

hUST 34197 3 A2 & T A TPR A AT G seag A
TTH T IeJAIG TohaT & 3N 1187 Arster 3 fHALr & TfA Sroravar gageh 3rATa

8 EoI IS JUT T FEThT 15 ol IS TYT Y &1 IS &

HASTERIT, TIRIWRT W aeg3it #, AR Fied [a4 & 31 &2if & forw
Teh g7 Gl TET &1 giar o & a&g3f, e arerall 3R e & hraAd
Ieet @ 3 FAFHIT a1 &1 TXBR o Yfd FadT aran3it &t g el & folv &3
G OV & : SI¥ 3T Yo A heldl AR faaTa I glaemd | $ue W
HAWET HIAAT & A ST Bl HA B & foIT dhod del T AT Yoeb 3R
Ugiel dYUT iaTel I 3T e gel feu v ¥

Rerd I & AT NfATT FarS 3R TIBR & YA 3G &6 sl
S T &1 UIE W Uerdt &7 Agrehifd # deit § TRmae 318, foad 3
HTEHT o Wed Tel | T Agrehifa 3 off walt 318 B

AR A Taceh gEi fader &1 3meifa e & forw TaR o &3 3ury fohu
t-facel oS moi @ Tafda Agal &1 seidiewor, faceh sxama
feTaIQrent e 3UR et &1 AT A Tetet 3R U faeeit fHaeret & Fg3rer vad
& a9 3R sTFady 3 ia a6 I |

TR o T &7 § Hafd e, I g fAfdadt ga: GaR &
3ot I TAT & BRI Dl GIH T & forw fahar a7 faard gur 3w
aifaa fora & Toraa for &1 & a1 3maeaerdi3it ol g1 feram ST dhaT |

HRA H PETdT 13 A GUR A, URGIAT, STracel dUT Ucdal g
3TUCTET Y URATHA H G&TAT ofTed o TolT A TAR o §-Ideicd a4l s 3Ur
forT €1 3T Rea T §-wrsfeler, TR & §-Ude, PG & ddb T H T &
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Fraur 31 A S A 3UeY &l TR 3 Nead dfed derdisit & g
AEAT & HYePd Uil & T IR [AT dheg ATHD Tchol [@ShT
SIEUT Y& & TS B |

ad 2011 # HRA T AMOTT a& AT 298 IR AL S[eR b Ug
T, S Ay 2010 BT JolelT 3 34 HIAST TS 1 AN TR A a¥ 2013-14 Th
fATeT T gI[AT Y 3T 500 IR IFAJNT SToR deh UG T HRI-ATSTAT
dIR Fr &1 SITUTE, HATAAT, HINAT TORST & Y AUD 3D ARG
IR 3R 3T ST &b 1Y Hepd SATUR-IR fhT 1T & | JUAT ¥ Afed
S 3= ST & AIY ATl =Tl T B

T TATALT JISTAT & dod S H SIITT 73 gtk 08 Reraeflt gotrent hr
gl 6T IS ¥, THAPT Ay 2000 F FAET &1 3T Soliepi 3 depr 372qam
St farehy amenRa dfchar e & SR dfchar FaTe ugars S €1 57 Aste
& ded JAdeX, 2011 T 49 TR I oI fhT ST b A F-Herddm
qagt, TaQueR, AfE3tt gRT Fanferd Hofgl & gerar ¢ & forw fgenfager
IR frw 9w §, 1feh et IR-TRPRT Gotaar ol Y AR a3 57 T |

A PR TIISTAS &7 & Jont 1 fadia Rafa & FAstgy g & fow
ST b 3R SeTeh! Yol ST hruall | AT €T 40 &7 ATHTOT et 3 goit
faear & ufora off & e & a1$ |

AN WHR AR [aga 3uER 39197 & faw fAAT AT 2012-2022
IR T T B| Safdee HCIAIGSH P gerdr o & fow T faga d=ror
arS (National Board of Electric Mobility) 3R TET Iga #@vor oRwg
(National Council of Electric Mobility)aT 37&<T ferar arm &1 12T gaadr retar
¥ N1 GEhoTe SN Y aerar &Y Y Aot off Q[ Y STwer| et # we
AT T TRAUTIAT DI TSN e DI AT TATS IR & |

A AR A T TP fafaaor Aifa & givor r &, @ 327 sat
g A S &Y Y & fafaaTor & e A 25 FrAd) dob g 3iR AR & 10
RIS AT TER VT FT &1 AR AAHATOT @ gerar 2 & fow T Fasr




12.03.2012

3R fafaaor S gareet)

gl & AR A A b T AEc 3f3hfes T e HIRSR & FAAR
ARIHIfAS (Iconic) Eeel-Has M HMRER fawfaa far sm @ &,
S sgcaqel yorfa g8 81 a8 @R A, G I AW aRASE1ET &
PRCIIT & ToIT U Iul & eI SWANSAT Pl 17,500 HUS FUT qAqT
RIS faerd St & forT 1000 RIS TUT SUSY A i 0T fomar & |

WD o EeT & H &A 3R oY 3UshAl gRT Scuriad Aol IR ar3i &
fow o ardeiiae @lie Aifd gaAifed & &, foad egeiad sid 3R
AT ST & ETiAca arel 3UshaA! & forw faAY graere foham = &

& # Feo ulaequl HEpid faefd e & forw T ufaeadt ifa @t
3HTAH T feam 31 @ & | G Huet [T Ta # UEgd e e I B

Y TP TATH UG IONcHD SranTd [IhrE Pl 3od rAfHSAT &l &
ood 7R gy va FemaRh nfde e & @6 3R HRd, ITRE
TR W Ufaeudl 3eqaedr & T H IHT Y A ATT| Srarard I &
forw FaTYe Sere ST ATt 1 HIHAT el & ToT, AY THR J B Ugel
& §, ST G 3R AT B2 B QU A & FoIT {TETTAT K0T S Y TATTAT
P I AT ugell I SIRY fohw 1w §| 37aaTar Y T FATT gRATST
I H ST

g Aaor F e &7 fr vreliedy @t deEr ¢ F 3T I,
"arafaferdt o wEar (Viability Gap Funding)" T & 3ided, TR
ST AT J Frdafas-Ast JrefigRY @ i Jeradr e e & fow
3tfaRepd 3u-a131 ot ofY enfder foRaT 1 3T Ples I Td BHA 3cUTG HSROT
afed 3MYiceh HSROT &THT THHATOT, TALT, FaELT 3R HiRreT faehd & fow
gt faaer enfarer #

GRT Y IMURIT ELIAT A T 3R 3D FOFIR 3R FUR A &
T &l AN PR deIIMRl DI &dT deld bl UIATH & Il & 3R 3¢ I
AT TAT TSHT T SST ST T &1 T H, W STR-GdT Salrent H, acia
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o gRaeaT 1 31fafaa afRareen3it & guraeare gerner i ST @ §1

YT & ITYTABTRIOT BT <ATUeh hIRIhA AE FhaT ST &l &1 gdi a g
sfepfes the FRIER, @ ) ugel & & gorfd W &, & 3ifaRked #Are 3R
AT & TorT YoT AT 3TeT9T-3e19T I o forw 3R 31TAF 3Bhies the dRER
fafda forw Smaan|

A TPR sl & [Apra B arAfAEdr S WY &1 39 a¥ & T B 7000
frelielicr Tz [Aaor aRAaanst & &6 R Srwar| solacifae @l (e-
procurement) 3R seiergifae-ATaer (e-tendering) fr A 3r0aATRT aRERIAT
AT et & vy fhu arw §

faaTer i3t & feat 6 gaT & forw FTEY A 3oTT S| giard 3R
I S WX aaATe dart FlAatiid & & v 36 av §8e # a0R faare
TfRIEhTOT & TrT Tadreh S ST | faHTe GEleHT 3eayuT g & o< fehar
ST ST TG ¥ ¥ B B | §A18 IS Jaa= Jar3if 3R gars 3153t &
SeeTdel T ATYTADIhIOT FhIT ST |

A GIPR 221 7 Ao 31K 3T &1 scurea gera & forw gaft sury &
Tl TS HAuuT ASHTH A FT Alar TROT YE B I | T A1l 6 THforTa
Hfgeh T del & AT I &THAT aTell HRA-3NATT Rprsen farfdies s, 2011
H YE & AT Gl &1 TS DUAT AR UIorIH HRURRAA TS qur A
IS HUAT T HYepd 3TH & |

AN TIPR, 2 F gy Aol B s (Connect) HT BT I [ &1 3T
FHY & H Ul 100 GBI 76 THBIT HAFAA & | A TIDPR GIHAR, FIeAl
HNAR 3R Foaciiaag i T3 DT ga1 W T g H g darIar wr
Aisds PATFc AT A S arel AP it BIsaR Aedd ol [HATOT fhaT S
T &1 39 UT 20 BolX HUS TUT dhl oTETdT 3MUIN| 3MSET FSaR & Taceft
3cUTG Bl Ui od el & fort Ffad 3ur fohw ST 3% §

EANT 1cTaEAT & FIEAR & TTA-TTT THART Sl HTaTRar i Th
eRIh A I B S i Foger & g ScUuled & & H, FANT a2
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SUSAAAT &1 &1 STl 10T Iierar 3afd #, 21 olR #mare fagd Scurge
&THAT SN IS, TE 119} TISTar 3 SIIHIT 52000 HITMATE &THAAT S STy Y
HHATIAT & | TGHTIAT & Toh el 2011-12 F & &7 15000 FIMMaTe Reprs &Te7dT 6
qig eTTael Y Hehdl|

gifSd caid fIgd Rerd GUR kA & dgd, 14000 AfAfAUifRa
TIRT & ToIT TITHIT 30 TR FRIS TV ATell TRATSTATHT Bl FSA & & TS T
3T &1 A IR0 Acad A oo I & [T, AN AR A TR Agd &3
AT A T Al [T &, a8 Tod [aga shufaral o diadiia o
W <TST HeOET & SITUafT | $H S ST 87 39Tl &I duf A SITHIT 25 FolR S
TUT HT TR FeTaT &1 AN AR J FOgd Scure & forw S &7 3mgfcd g
I o foIT e H 31T &

T SR & | STAT AT A BT FR Sotl [ALMA b ded Alsler fad ag &
HATA deh 400 AIMETE &THT dTell HN Foil TRASTATHT Bl Y& P T Aratell
&1 TR & 32931 # O T 32T ER Foil & Scuree hl arord 1 35 fagd
AT o ST oIl &1 3 TR TE Il gV QRN & o 57T 2 a9 Ugel I8
TR & foham arar a1, G & Heprare &t H RE aiforr 5o ufaera o El

S A FGfFarIy I I FEATUT &THAT TEh 4780 AIMATC & IS ©
3R aREdY TS P 37T TP 39D 10,080 FIMATE Bl HT AT &1 A TIPR,
GfFIR SaAT &b ST H FI&T Dl Fdied GrAfHDpdT Sl © 3R fFerdT Fol
BRIhHA o PrAlcadel H FATS o Thal 3t TaT & FI&T R SeTeh ol ferenr
3ot § FoRET TR &7 1S FASIAT Al ohar SITuar | $pfRAaAr, ST 3 A7,
2011 & §S gEIeT & dTe, AY TAR A A A o T SPfFeraT Soft gg= &
&I YuTIordt & depelicht HHIET et & 311¢er e | eeht Rl & Ardaifaies
fepam aram 3R GRAT Fara & Fay H Hr 7S RABIRAT ooy fhar 5 @
ATfRHT gRaT fafaaraes urfdenor fadas gae # ur & f&am = g

AN WHR J §OE & oo a7 & @ 3R wfas (e va _fage)
fadae oer forar| 58 AT o1 32T VA Flefel) TIEAT SUEY HIET &,
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Saa fAaer  ash 310, @ 89 # 3ead Giaifrh Fafay & o 3R @
B § UTH AR BT ST GeAel gTfaed &3t & faprd 3R gAfazor dge=
HIIH @A & forw giafia g ao|

feer, 2011 & IFAREY SToary TRec W 3= # g5 @ areft &
HRA o hRIcHD TRUTH UTH il H TATcAD 3R 37of fHwT s B
T A &, ARG FAGTA & 1Y THADT SH HIH Dl SR T |

Sl &1 T 39T AGT ST WiaoT, thg UT T TIDRT gRT I9 AT
TEHIS el b ToIT [T 3T HHIY YATH T AT UaTd Y T&T & | TGuUT A
I o forw TfaeoT gRT fUSer i aui 3 SeT8eT 2600 TS FUT & Hrat
i & 51 g & |

HqH FE ddld U YTl & foh Sa-fAfaerdr W Ggad Tg T8 dederred
& FEET VCH & 11d FHH A Pl ASTATAT HRA B & & | TS THA T by,
2012 H TeIm@G H IMATST fopar STuem| A% TXAR &1 I 891 b 89
FHAST H 3TN TT AH-FEHTNAT A Uged & gAT drdfeadd wX 3w
Teafa a9 3t 3@ feem & 3raeme FRAS o 3OQ JITYAT & TIETOT H
e ARTIERY @ off agrar e

A PR A 11dl Aratelr A & NI 1,200 RIS UV § 371 &
hTT HETIAT Ul &hich Uloldre TISIR Fehid el HAMTAT AT Fee fohar &1 &
b e Nt &1 gat: gaer e & Forw e AW hrisha #f aAmm 91 |

TRAdT W TERT B ATl & ded USIT eRd AR (I sf3an) e samn
IAT R

gferar & goil & HRA & 3Id TU1, A=ilicied a WD SApyedr &
SIRT ArATTIh-3deh aRada o Y gl &7ddT W A Har &1 &
TIBR BT FAd UITE TN o6 31qauret 3R faeprd I @ gt & 1 hradr 4
gETeY 2 HIEET & ST | TIREdT Al Haf & g Igaure iR fawra #
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ardsifaie fAder gfaay 20 & 25 HrAST &1 a3 T del & TDR o "SATART ST
A5H TTEYC B S=EUrgs REA" 37U 'SoEuRR’ ThIHA Hhaldqded & &l
¢ 3R 38® ded 39 de faa fawg & 5 @ & 31 ot o QEdR fGu s
Ih &

faeirer 3R Ulfarehr 819 3 FAar=aR (Innovation) & FATET A & forw
Bs AU HEIWIT 9 forw v §| B¢ 3R FASel 3ushaAm i Agg v oid-
AT URUG ATHG Teh ATHIAIUET HUAT T TS TohaT ST T&T & | fa<irel va
WRNTIRY & FafAd TET FAeda & TTATTAD-3Meh H IR <A1 Higd i &
for faema AfS Frifcaaa wa FgaU rpeaT 3ATd TEIRR' (Aspire)
IATs 713 B | d-Tfieh Ud AR 3JEUT epicHT 3 Ta1fd 61 718 ¥

A PR A ALY AT hrishA Y& fhan & Sraa fharat 61 #eg
v ATAHA HT $7fasFarof At 3R deR A F AT fFem| 3erell Taasiy
STAT 37t H HIV-ANGH a1 A€ 10 HAST § T 40 BT fharat
oI UgaTS ST | Tehiepcd TG FAAT TRTHL JdTU AR =0 & 90 BHSY A
AGITRI e UgaTS SITTan |

TET fod 3 A PR A 31aAReT TR a1 seaare foham| 317s 3uae
Ahelyde AR # BIS IT| HIAR 3UAE S¥HC-8 Dl Hel H TS fepar
IAT| 99 2012 H P IS SUIRT &b Y&GUIT T J1TeT & ToladH & e & AGH H
AfaaerTer 3UaE 8 MR B | THART UFdTd av 2012 H, FaGefl shratstfae 3R
FCST BT YT Hlch, SATHPIAT HCATSS dld SElchel T 73Tl Y&TYUT el
PIEI

B DI, HAHA 3R PAGIATAYST FAN FAE Tl bl Tgare o
HRT TR g Toft Afaent 31X qd AfFet & dearor & fow ufdag #

ST T8 & o8 ag aéa et died, guaT qadl HAed Hrdl Al &l
HIHAT A A HETH & | THART €I 39 I W higd & fob Ole] W& Ui
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&THATU JeT$ ST AR A1 & SFART AR 36 yarea yomer (el Rieea)
& AT H TH AcATANR I | TART 18T & b 37 arel TT H AR I,
gfaar & dTehelchl T & TIH Soeld JA13T F § Th & 3{7-4 fAASST Y
J&IqoT 3R JEATId Soch oISI [dATA-Ao1d I HRATT argaeT 3 mMider fohar
ST, 39 &2 # yHE ATSeT 18 (Mile Stones) &1

&Rr & held HAW Yo ToT FANT HATIHT & FY-/1Y G20 & IHARD
&Yat b1 o1 g wrergdl 3R aferere v Hraer & GIaT Ad 1 AN THR 5
IET el & oI g & ugell god Ty Hgadar TRATSTr & §7 #
Rifercar dEua va gurx TRl sreudre e W &

HIANeh GL&T & &1 H AU AR J IIATAT HiddIe 8§ TET Folrehl H
farT & forT &3 3ury fopr €1 ¢ & 31cafae Uos 3R o venfaa et &
Tt 3 el &1 auf d 3300 IS TUT & TR arell Thipd H-TISTAT §RT
fareprer Sl g31 ¥ I8 BRI-ASTAT 34 b 60 fSell 3 wmag A 3R 31 3@
faear 78 orelt do o fgam s & |

AN PR o fe@ma § 6 a1 a1, Te dfehd AT alient | Nepr
el & TUSel a¥ & GRIT 3eR-gdi Tt 3N TFH-hAR bl FeaT fFufa &
TN FUR 31T &1 AN TIAR gAAT 0 It & ATY AT A & foav IR
TEdl &, St T &1 TEdT 815 & ot IR 81| I8 3careddd ¢ T &3 Tarad
31U TRrePTIdl b ATAYUT FHATUTH &b TorT 3maT 31T &

90.  STFI-HRHAR A Teh I8 HAITN dd T § ST T8l W ol Tl
dle U= gedTd &IT IT| 3T GeAtal i STl &l AR FASS e 3R 80
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Honourable Members

I welcome you to this session which marks the halfway of my Government.
I hope this session will be productive and useful.

The current year has been a difficult one for the world economy. Economic
uncertainties have had an adverse impact across the globe. There is increased
political uncertainty and turbulence in the international system and the
environment in which we operate has become more challenging over the last one
year. Our economy grew at a handsome rate of 8.4 per cent in 2010-11, but it has
slowed down to about 7 per cent this year. This remains a healthy growth given
current global trends.

The long-term fundamentals of the Indian economy remain robust. India’s
growth prospects arise from factors such as high domestic savings and investment
rates, favourable demographics, and a stable democratic polity. My Government is
confident that it will soon steer the country back to the high growth trajectory of 8
to 9 per cent.

My Government has remained committed to providing an honest and more
efficient Government and has taken several further important steps towards that
end. A formidable and unprecedented array of Bills has been introduced in the
Parliament. These include The Public Interest Disclosure and Protection of
Persons Making the Disclosure Bill, the Prevention of Bribery of Foreign Public
Officials and Officials of Public International Organisations Bill, Citizens' Right to
Grievance Redress Bill, The Judicial Standards and Accountability Bill and The
Lokpal and Lokayuktas Bill. India has also ratified the United Nations Convention
against Corruption. Together these have the potential of bringing about a
transformational change in curbing corruption and enhancing transparency and
accountability in governance. A comprehensive public procurement law is being
formulated. The National Mission for Delivery of Justice and Legal Reforms has
already been set up.

The Government has initiated action on various fronts to tackle the menace
of Dblack money. These include enactment of the Benami Transactions
(Prohibition) Act, amendment of the Prevention of Money Laundering Act, setting
up of a special committee to examine measures to strengthen laws to curb black
money generation in the country, and commissioning of studies by independent
agencies to assess the quantum of black money both inside and outside the
country. The framing of the General Anti-Avoidance Rules and Controlled
Foreign Company Rules has been taken up under the proposed Direct Taxes Code.
Efforts are underway to build political consensus on the Goods and Services Tax,
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which will give a major boost to the economy by rationalising indirect taxes and
giving full input credit.

We are taking many steps to contain the generation and outflow of illicit
funds from the country and for opening channels for getting wider information on
black money from other countries. These include: the operationalization of new
Income Tax Overseas Units, signing of new Double Taxation Avoidance
Agreements and new Tax Information Exchange Agreements and better
implementation of Transfer Pricing and International Taxation provisions.

Efficient and automated delivery of public services with minimum human
intervention is one of the keys to reducing corruption. Under the National e-
Governance programme, more than 97,000 Common Service Centres have been
established across the country for making public services conveniently available to
citizens. Departments responsible for Income Tax, Passports, Central Excise, and
Corporate Affairs have started delivering online services. New e-Governance
projects in education, health, public distribution and postal services will be
launched. The Electronic Services Delivery Bill has been introduced in the
Parliament. Increasingly, public services under all e-Governance projects will be
delivered through internet and mobile phones.

To reach the millions of underprivileged people, my Government has
launched a unigue ADHAAR scheme which would help improve service delivery,
accountability and transparency in social sector programmes and lead to their
financial inclusion.

The year 2012-13 will mark the first year of the 12th Five Year Plan that
sets the goal of 'faster, sustainable and more inclusive growth'. The Approach
Paper sets a target growth rate of 9 per cent for the 12th Plan period with 4 per
cent growth for the agriculture sector.

My Government will work on five important challenges that our country
faces today:

- to strive for livelihood security for the vast majority of our population and
continue to work for removal of poverty, hunger and illiteracy from our land;

- to achieve economic security through rapid and broad based development and
creation of productive jobs for our people;

- to ensure energy security for our rapid growth;
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- to realize our developmental goals without jeopardizing our ecological and
environmental security; and

- to guarantee our internal and external security within the framework of a just,
plural, secular and inclusive democracy.

The objective of livelihood security is best achieved through a process of
rapid and inclusive growth based on empowering the citizens of the country
through education and skill development. Building on the platform provided by
the Right to Education, integration of skill training with education at all levels is
being emphasized. A National Vocational Education Qualification Framework is
being developed to set common principles and guidelines for a nationally
recognized qualification system.

. My Government aims to provide skill training to 85 lakh people during
2012-13 and 800 lakh people during the 12th Plan. The Government will set up
1500 new Industrial Training Institutes and 5000 Skill Development Centres under
Public Private Partnership at an estimated cost of ¥ 13,000 crore.

The Higher Education and Research Bill has been introduced in the
Parliament. A National Commission for Higher Education & Research is being
constituted to set a road-map for the future.

The teacher is at the core of the education system. My Government intends
to launch a National Mission for Teachers aimed at improving teacher education
and faculty development.

To provide all students opportunities to access higher education
irrespective of their paying capacity, my Government intends to set up a Higher
Education Credit Guarantee Authority for providing limited credit guarantees
through risk-pooling for educational loans.

Recognizing the significance of education for empowerment, my
Government has recently enhanced post-matric scholarship rates for students
belonging to Scheduled Tribes and Other Backward Classes after enhancing the
scholarships for Scheduled Caste students. During the past one year, over 1.5 crore
students belonging to Scheduled Castes, Scheduled Tribes, Other Backward
Classes and Minorities have been awarded scholarships and fellowships.

People need to be healthy if they have to learn, earn and lead a productive
and fulfilling life. Our National Rural Health Mission has started making a
difference as reflected in the health indicators. The Infant Mortality Rate has
declined from 58 per thousand live births in 2005 to 47 in 2010 and Maternal
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Mortality Ratio has declined from 254 per one lakh deliveries in 2004-2006 to 212
in 2007-2009. The Janani Suraksha Yojana registered impressive gains with 1.13
crore women benefitting during 2010-11. Polio has been almost eradicated from
the country. The World Health Organisation has decided to take India off the list
of countries with active endemic wild poliovirus transmission.

In spite of the increased investment in health sector over the last 7 years,
public expenditure on healthcare continues to be low. To attain the goal of
universal healthcare, my Government would endeavour to increase both Plan and
Non-Plan public expenditure in the Centre and the States taken together to 2.5 per
cent of the GDP by the end of the 12th Plan. Universal access to free generic
essential medicines in public health institutions in a phased and time bound
manner will be ensured. The National Rural Health Mission will be converted into
a National Health Mission covering urban areas also, in the course of the 12th
Plan. My Government launched The National Programme for Prevention &
Control of Cancer, Diabetes, Cardiovascular Diseases & Stroke and The National
Programme for Health Care of the Elderly. We will strengthen district hospitals to
provide advanced level secondary care. My Government is also working to end the
shortage of human resources in health sector. Over the last three years there has
been a 26 per cent increase in MBBS seats and 62 per cent increase in post
graduate seats.

Drawing upon our rich heritage, Ayurveda, Yoga & Naturopathy, Unani,
Siddha and Homoeopathy (AYUSH) are being integrated with allopathic health
care services. The States are given financial support for providing AYUSH
facilities at Primary Health Centres, Community Health Centres and District
Hospitals.

The immensely popular Rashtriya Swasthya Bima Yojana, under which
health insurance cover is already being provided to around 2.64 crore families,
will be expanded. It is expected that by the end of the 12th Plan around 7 crore
families will be provided health insurance cover under this scheme.

Mal-nutrition has been seriously impacting children, affecting their
chances of gaining education and earning sustainable livelihood. My Government
will restructure and strengthen the Integrated Child Development Services during
the 12th Five Year Plan. In addition to the ICDS, a Multi-sectoral Nutrition
Programme will be launched in 200 High-burden Districts to address maternal and
child nutrition needs.

My Government is committed to the development of the weak and
vulnerable sections of our society. We will make major amendments to the Child
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Labour (Prohibition & Regulation) Act to prohibit employment of children under
14 years of age. Their place is in schools and not at the workplace.

In order to safeguard and promote the livelihoods of millions of street
vendors, my Government is working on a legislation.

My Government will introduce a new Bill in the Parliament for eliminating
manual scavenging and insanitary latrines. This will also provide for proper
rehabilitation of manual scavengers in alternative occupations so that they are able
to lead a life of dignity.

A separate Department of Disability Affairs is proposed to be set up for
greater focus on addressing issues confronting persons with disabilities. The
Government is considering a new legislation for persons with disabilities to
replace the existing Act.

My Government is setting up a National Council for Senior Citizens as a
broad-based participatory forum for this important segment of our population.

To help disadvantaged forest dwellers, more than 12.46 lakh titles have
been distributed under the Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights) Act. Introduction of a scheme for Minimum
Support Price for minor forest produce is being considered.

My Government will consolidate the gains of the Prime Minister's New 15-
Point Programme which earmarks 15 per cent of the targets and outlays of
identified Government schemes for disadvantaged sections of minority
communities. The Multi-Sectoral Development Programme for Minority
Concentration Districts has succeeded in committing an investment of over ¥
3500 crore in socio- economic infrastructure in 90 minority concentration districts.
This programme will be strengthened and its reach will be expanded during the
year.

The outstanding loans to minority communities by public sector banks have
increased to 14.5 per cent of priority sector lending for the year 2011-12. My
Government will strive to reach the target of 15 per cent during the year 2012-13.

With a view to ensuring empowerment of minorities, my Government has
recently decided to provide a sub-quota of 4.5 per cent for socially and
educationally backward classes of citizens belonging to minorities, within the 27
per cent reservation for Other Backward Classes.
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| am happy that my Government's continued emphasis on Agriculture has
yielded fruit. The agricultural sector has grown at 6.6 per cent during 2010-11, the
highest growth rate recorded in recent times. The country witnessed a record
production of 241.56 million tonnes of food grains during 2010-11. We have
achieved record production of fruits and vegetables at 231 million tonnes, pulses
at 18 million tonnes, oilseeds at 31.1 million tonnes, and cotton at 33.42 million
bales. My Government incentivized public investment in agriculture through its
flagship programmes like the Rashtriya Krishi Vikas Yojana, the National Food
Security Mission and the National Horticulture Mission. The pro-farmer price
support policy of my Government of the last 7 years is being continued. During
the year 2011-12 the minimum support prices of selected agricultural commodities
were raised by 10 to 40 per cent over the previous year.

Credit to agriculture reached about ¥ 4,60,000 crore in 2010-11 which is
22 per cent above the target. | am confident that the 2011-12 target of ¥ 4,75,000
crore will be achieved. An interest subvention scheme was implemented to ensure
the availability of crop loans to small farmers for loans up to ¥ 3 lakh at the rate
of 7 per cent per annum. An additional subvention of 3 per cent is being provided
to such farmers who repay their short-term crop loan in time, reducing their
effective interest rate to 4 per cent.

My Government will take steps to reduce the gap of about 10 million
hectare between the irrigation potential created and the irrigation potential utilized
by strengthening the Command Area Development Programme and merging it
with the Accelerated Irrigation Benefit Programme. The National Water Mission
will be implemented with focus on improving water use efficiency by 20 per cent
in five years. My Government will make efforts to realize the farming potential of
rain-fed and dry land areas by ensuring healthy participation by all stakeholders
and convergence of various Government sponsored programmes.

Availability of all subsidized fertilizers has been ensured as per the
requirements during the year. The Ministry is working on a comprehensive
fertilizer monitoring system which would present information on fertilizer
availability to the farmers through SMS, internet and telephone. My Government
has decided to revive eight urea units of Fertilizer Corporation of India and
Hindustan Fertilizer Corporation to create an extra installed capacity of 9 million
tonnes of urea. We are aiming to achieve self-sufficiency in urea production in the
next five years.

As | had announced in my address to the Parliament in June, 2009, my
Government has introduced The National Food Security Bill in the Lok Sabha in
the last winter session. This will provide the statutory framework for assuring food
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security. My Government is simultaneously working with the State Governments
towards complete computerization of the Public Distribution System.

My Government will continue to focus on ensuring greater transparency,
efficiency and accountability in the implementation of the Mahatma Gandhi
National Rural Employment Guarantee scheme. Since its inception, about 1100
crore man-days of employment has been generated and nearly ¥ 1,48,000 crore
has been spent . The scheme has benefitted 25 crore people so far. The guidelines
of the Scheme have been revised to ensure that it can be better aligned with the
objective of raising land productivity.

My Government has launched the National Rural Livelihood Mission to
enable poor rural households to access employment opportunities on a sustainable
basis.

To underline inclusive growth, my Government will work for the early
enactment of the Land Acquisition, Rehabilitation and Resettlement Bill which
provides for a liberal regime of compensation along with a mandatory
rehabilitation and resettlement package, not only for land owners but also for those
dependent on such land for livelihood.

With a view to improving rural infrastructure, my Government launched
the ambitious Bharat Nirman programme in 2004. The second phase of this
programme began in 2009. | am happy to state that the cumulative targets of
creating additional irrigation potential of 1 crore hectares, providing electricity to
1 lakh villages and 1.75 crore poor households, upgrading 1.94 lakh kilometres of
existing rural roads and providing safe drinking water to identified habitations,
have been achieved well before 31st March, 2012, the targeted date.

To secure livelihoods in the urban areas, my Government will soon launch
the National Urban Livelihoods Mission for imparting large scale skill up-
gradation, enabling entrepreneurship development, and providing wage
employment and self-employment opportunities.

My Government will be launching the next phase of the Jawaharlal Nehru
National Urban Renewal Mission in the light of the experience gained in the
functioning of the Programme. The focus of the Mission will now shift from
metropolitan cities and large towns to Class | and medium towns.

As part of our continuing efforts for providing sustainable and
environment-friendly urban transportation, my Government will be taking up
Phase-11l of the Delhi Metro this year and requisite financial assistance will be
provided for speedy implementation of Metro projects in Bengaluru, Hyderabad,



12.03.2012

Kolkata and Chennai. My Government has also decided to support preparation of
feasibility reports for Metro Rail projects for all cities with population over 20
lakh people.

My Government proposes to introduce a Bill to provide for a uniform
regulatory environment that would protect consumer interests, help speedy
adjudication and ensure orderly growth of the real estate sector.

The needs of the urban homeless and destitute are of the highest priority for
my Government, and | am happy to announce a new scheme called the "National
Programme for the Urban Homeless" that would help create a network of
composite shelters in the urban local bodies, with adequate provisions for housing
and food for the destitute.

The Tourism sector has tremendous potential for job creation. My
Government will target 12 per cent annual growth in this sector in the Twelfth
Five Year Plan. In 2012-13, about 50 lakh jobs will be generated. The number of
foreign tourist arrivals in 2011-12 is around 63 lakh, an increase of 9 per cent over
the previous year.

My Government has undertaken a time-bound programme to convert the
entire analog cable television system to digital by December, 2014. This will
create a more equitable and transparent system and provide better viewing
experience at affordable cost.

In order to extend FM radio services to millions living in small towns and
remote areas, my Government has taken a significant decision to e-auction 839
FM Radio Channels in 245 cities across the country including in border areas of
Jammu & Kashmir and the North East.

For further ensuring the welfare of handloom weavers my Government
recently announced a financial package of ¥ 3884 crore for waiver of loans of
handloom weavers and their societies. A comprehensive package of T 2362 crore
has also been announced for providing cheap credit and subsidized yarn to
weavers.

For investments in textile industry, my Government has approved the
Restructured Technology Up-gradation Fund Scheme and nearly doubled its
outlay for the Eleventh Plan period from 8000 crore to ¥ 15,000 crore.

Inflation, particularly in food articles, has been a major challenge in many
countries including India. Rising global prices of commodities, industrial materials
and fuels have contributed to inflation. The Government has taken several
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measures to ease the supply constraints, like reduction in import duties and a
calibrated ban on exports. In order to ease the pressure of high international prices
on fuels, custom duty on crude oil and import duty on petrol and diesel has been
reduced.

Strong policy actions by RBI and effective measures by the Government of
India have yielded results. Inflation in primary food articles fell sharply, giving
relief to the common man. General inflation has also eased.

The Government has taken various steps to attract overseas capital to India
by liberalizing rules regarding External Commercial Borrowings, increasing the
limits on lending by Foreign Institutional Investors and launching of schemes to
attract investment in mutual funds and equity from Qualified Foreign Investors.

The Government has set up the Financial Sector Legislative Reforms
Commission to help rewrite and harmonize financial sector legislation, rules and
regulations to address contemporary requirements.

My Government has undertaken a number of e-Governance initiatives for
Improving tax-payer services, transparency, accountability and efficiency in the
direct and indirect tax administration in India. The e-filing of income tax returns,
e-payment of taxes, ECS facility for electronic refunds directly in taxpayers' bank
accounts and electronic filing of TDS returns are now available throughout the
country. A Single Window System, called Aayakar Seva Kendra, for
computerized registration of all taxpayers' applications including paper income tax
returns, has been introduced.

India's merchandise exports touched US$ 298 billion during 2011
registering a growth of more than 34 per cent over 2010. My Government has
prepared a roadmap to double our merchandise exports to US$ 500 billion by
2013-14. Comprehensive economic partnership agreements with Japan, Malaysia,
Republic of Korea and a Free Trade Agreement with ASEAN have come into
force. Negotiations with the European Union and a number of other countries are
underway.

Under the Financial Inclusion Plan, nearly 73,000 habitations with
population of over 2000 have been identified for extending banking services
through banks or technology based banking solutions. By November, 2011, over
49000 villages had been covered. In order to promote the Self Help Groups,
particularly those run by women, guidelines have been formulated to involve Non-
Government Organizations.
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My Government intends to recapitalise the Public Sector Banks to the
extent necessary to maintain their financial health. The process to recapitalise 40
Regional Rural Banks has also been started.

My Government is preparing a Mission Plan 2012-2022 for the Indian
electrical equipment industry. To promote electric automobiles, the National
Board of Electric Mobility and the National Council of Electric Mobility have
been formed. A scheme for promotion of the capital goods industry will be
launched during the 12th Five Year Plan. A Policy for acquisition of raw material
assets abroad has been instituted.

. My Government has announced a National Manufacturing Policy which
aims at augmenting the share of manufacturing in GDP to 25 per cent within this
decade and creating 10 crore new jobs. Government will be establishing National
Investment and Manufacturing Zones to promote growth in manufacturing.

The iconic Delhi Mumbai Industrial Corridor being developed along the
Western Dedicated Rail Freight Corridor between Dadri and Navi Mumbai has
made significant progress. My Government has decided to provide ¥ 17,500 crore
to the DMIC over a period of five years for implementation of trunk infrastructure
projects and another ¥ 1000 crore for project development activities.

The Government has recently approved the Public Procurement Policy for
goods produced and services rendered by Micro and Small Enterprises with a
special provision for enterprises owned by Scheduled Castes and Scheduled
Tribes.

To promote a strong competition culture, my Government is finalizing the
National Competition Policy. The revised Companies Bill has been introduced in
the Parliament.

My Government accords high priority to development of adequate and
quality infrastructure to enable India to achieve sustainable and inclusive
economic growth and make India a globally competitive economy. To meet the
challenge of mobilizing resources for infrastructure, my Government has taken a
number of initiatives such as issuing regulations for setting up Infrastructure Debt
Funds to tap pension and insurance funds for the first time. A uniform definition
of Infrastructure is also being finalised.

In order to promote private sector participation in creation of infrastructure,
the Government has included additional sub-sectors under the Scheme for
Financial Support to Public Private Partnerships in Infrastructure under the
Viability Gap Funding Scheme. These include capital investment in the creation of
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modern storage capacity including cold chains and post-harvest storage, education,
health and skill development.

We need to significantly upgrade and expand our infrastructure. My
Government is making efforts to increase port capacity. Rail and road connectivity
to ports is being improved. Possibilities are being explored to take up more inland
water transport projects particularly in the North East.

A comprehensive modernization programme of Railways is being
launched. More dedicated freight corridors, in addition to the eastern and western
corridors already in progress, will be built to segregate freight and passenger train
operations.

My Government continues to give priority to road development. Projects
for construction of at least 7000 kms of roads will be awarded this year. Initiatives
have been taken to ensure transparency by switching to e-procurement and e-
tendering.

Measures will be taken to protect the interests of air travellers. A Bill will
be introduced this year for a Civil Aviation Authority to ensure safe, secure and
affordable air services. An independent Air Accident Investigation Bureau will be
constituted. Air traffic management services and airports will be upgraded and
modernized.

My Government is taking all measures to step up the domestic production
of oil and gas. The 9th round of New Exploration Licensing Policy has
commenced. Bharat Oman Refinery Limited, a joint venture of BPCL and Oman
Oil Company with refining capacity of 6 million metric tonnes per annum, was
commissioned in June 2011.

My Government is working to connect all people across the country. Today
there are 76 telephone connections for every 100 persons. My Government is
working on new policies on Telecom, Information Technology and Electronics. A
National Optical Fibre Network is being created at a cost of 20,000 crore for
providing Broad-band connectivity to all Panchayats. Suitable measures are being
put in place to facilitate the domestic manufacture of IT hardware.

As we expand our economy our energy requirements are expected to more
than double in a decade. There are major achievements on the power generation
front. Capacity addition in the 11th plan period is likely to be around 52,000 MW
as against 21,000 MW in the 10th plan period. In 2011-12 alone we are likely to
add a record 15,000 MW.
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Under the Restructured Accelerated Power Development Reforms
Programme, projects of around ¥ 30,000 crore have been sanctioned in about
1400 identified towns. For strengthening the distribution networks in other areas,
my Government has approved the setting up of the National Electricity Fund that
would provide interest subsidy on loans disbursed to the State Power Utilities. The
Fund aims at galvanizing an investment of around ¥ 25,000 crore in the next two
years. The Government has initiated steps to ease the supply of fuel for power
generation.

We need new and renewable ways to cater to our energy demands. Solar
power projects of around 400 MW are planned to be added by the end of the
current financial year under the Jawaharlal Nehru National Solar Mission. One of
the objectives of the Mission is to bring the cost of solar power generation closer
to grid parity levels. I am happy to inform you that recent tariff bids are 50 per
cent less than they were when the Mission was launched just two years ago.

The installed capacity of nuclear plants in the country has risen to 4780
MW, and is expected to further increase to 10,080 MW by the end of the 12th
Plan. My Government attaches the highest priority to safety while harnessing
nuclear energy, and will not compromise on safety or the livelihood of any section
of society in the pursuit of our nuclear energy programme. After the Fukushima
accident in Japan in March 2011, my Government ordered technical reviews of all
safety systems of nuclear power plants in the country. The reports were made
public and their recommendations for enhancing safety are being implemented.
The Nuclear Safety Regulatory Authority Bill has been introduced in the
Parliament.

My Government introduced the Mines and Minerals (Development &
Regulation) Bill in the last session of the Parliament. The Bill aims at putting in
place a legislative framework that would accelerate investments and infuse
advanced technology in the mining sector and ensure that proceeds from mining
activities are available for developing the areas affected by it and maintaining
environmental balance.

India played a constructive and leading role in reaching positive outcomes
in the international climate change talks held in Durban in December 2011. We
will continue to engage with the international community.

My Government attaches utmost importance to the conservation of our
environment and biodiversity. The National Ganga River Basin Authority is
galvanizing the efforts of the Centre and the States for cleaning the river in a
holistic manner. Pollution abatement works of about ¥ 2600 crore have been
sanctioned by the Authority in the last three years.
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| am happy to say that India is hosting the 11th Conference of the Parties to
the UN Convention on Biodiversity in Hyderabad in October, 2012. My
Government will endeavour to use this Conference to bring about global
consensus and forward-looking action on initiatives like operationalization of
access and benefit sharing mechanisms. It would also promote community
participation in conservation of resources.

My Government has revised and strengthened the Project Tiger Scheme
with a Central assistance of over ¥ 1200 crore for the Eleventh Plan Period. A
special Programme for re-introducing the extinct Cheetah has also been instituted.

A national mission for a Green India has been mooted under the National
Action Plan on Climate Change for increasing the forest cover and improving its
quality over 10 million hectares.

India's rightful place in the comity of nations hinges on our ability to
achieve socio-economic transformation through scientific and technological
excellence. My Government will persevere in its efforts to increase the
expenditure on Research & Development from 1 per cent to 2 per cent of GDP.
Public investment in Research & Development has grown at 20 to 25 per cent each
year during the 11th Plan period. Government has successfully introduced the
Innovation in Science Pursuit for Inspired Research or INSPIRE scheme and more
than 5 lakh science students have been given awards till now.

A number of institutional initiatives have been taken to facilitate innovation
in the field of science & technology. A Biotechnology Industry Research
Assistance Council is being set up as a not-for-profit company to facilitate the
growth of biotech industry to help small and medium enterprises. To focus on
socio-economic issues of national importance that have linkage with science &
technology, an Academy for Science Policy Implementation and Research or
ASPIRE has been set up. The Academy of Scientific and Innovative Research has
also been set up.

The Monsoon Mission programme launched by my Government will
enable us to significantly improve monsoon prediction for the benefit of our
farmers. The coverage of farmers under the agro-meteorological services will be
raised from the current level of 10 per cent to around 40 per cent in the next Plan
period. Integrated ocean information advisory services will be extended to 90 per
cent of coastal fishermen in our country.

My Government pursued the utilization of space technologies for national
benefit. Eight satellites were launched successfully. The communication satellite
GSAT-8 was put into orbit. Several major satellite launches are planned for 2012,
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including India’s first microwave remote sensing satellite with all-weather imaging
capability and India's first navigational satellite. We propose to conduct the next
flight of the Geosynchronous Satellite Launch Vehicle using the indigenous
cryogenic upper stage in 2012.

Our Armed Forces are known for their professionalism, discipline and
devotion to duty. The Government of India is committed to ensuring the welfare of
all our Servicemen and Ex-servicemen.

Active measures are being undertaken to maintain the three Services as a
modern and evolving force that is capable of meeting the security challenges of
the future, including coastal security. Our focus is on enhancing domestic defence
production capabilities as well as achieving technological self-reliance in weapons
and delivery systems. In the years ahead, our aim is to make our Armed Forces
among the technologically most advanced in the world. Recent milestones in this
direction include the launch of the Agni-IV missile and the proposed induction of
the Light Combat Aircraft, Tejas, into the Indian Air Force.

The Central Armed Police Forces protect our borders and our hinterland
with equal valour and sacrifice. For these forces, my Government is setting up the
first medical institute and super speciality hospital as a mega health care
infrastructure project.

In the area of internal security my Government has launched a number of
measures towards development of areas affected by Left Wing Extremism. The
Integrated Action Plan with an outlay of ¥ 3,300 crore in the last two years has
brought development to the villages in the most backward and violence-affected
districts of the country. The Plan, which was being implemented so far in 60
districts, has been extended to 78 districts.

My Government has shown that acts of violence can be contained with a
firm but humane approach. The security situation in the North Eastern States and
Jammu & Kashmir has shown considerable improvement during the last year. My
Government has always been willing to enter into dialogue with any group willing
to abjure the path of violence. It is encouraging that a number of organisations
have come forward seeking resolution of their grievances in a peaceful manner.

A major success achieved in Jammu & Kashmir was the conduct of the
Panchayat elections after a long gap. It received an overwhelming response from
the people with more than 80 per cent voter turnout. More than one crore pilgrims
had 'Darshan’ of Mata Vaishno Devi during 2011. The Special Industry Initiative
Scheme known as "Udaan" and the Skill development and Employment Scheme
called "Himayat" have been launched for the youth of Jammu & Kashmir. While
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"Udaan" aims at targeting 40,000 youth for skill development, "Himayat" would
be covering one lakh youth in the next 5 years at a cost of ¥ 235 crore. More than
1,000 trainees have already been given placement letters in different sectors.

The bomb blasts on July 13, 2011 in Mumbai and September 7, 2011 in
Delhi were a grim reminder that terrorist modules continue to be active in the
country. In 2011, eighteen terrorist modules were neutralized. The National
Intelligence Grid and the National Counter Terrorism Centre aim to improve
India's capability to counter internal security threats.

In deference to the long cherished wishes of the people of the region, my
Government signed a tripartite agreement for setting up of the Gorkhaland
Territorial Administration. Another tripartite Memorandum of Settlement has been
signed with United People's Democratic Solidarity in Assam. A non-lapsable
central pool of resources has been created to cover the gaps in funding
requirements of central Government projects in the North-East.

In the realm of foreign affairs my Government has pursued a policy of
promoting peace and cooperation in our immediate neighbourhood and beyond to
enable us to achieve our goals of socio-economic development and national
security. My Government remains firmly committed to the success of the South
Asian Association for Regional Cooperation. We wish to see all nations in South
Asia prosper, enjoy stability and realise their true potential through the broadening
of regional economic cooperation, trade and infrastructure development.

This process received significant impulses from the visits of the Prime
Minister to Afghanistan, Bangladesh and the Maldives and the visits of the
President of Myanmar, His Majesty the King of Bhutan, the President of
Afghanistan and the Prime Minister of Nepal to India.

The Protocol on the Land Boundary Agreement between India and
Bangladesh paves the way for settlement of long standing issues and a mutually
beneficial bilateral cooperation. My Government also initiated steps for
resettlement and rehabilitation of the internally displaced persons in Sri Lanka.

We are committed to resolving all outstanding issues with Pakistan through
dialogue. We look forward to building upon the progress made so far mindful of
the need for Pakistan to take credible action against terrorist groups and the related
infrastructure on its soil.

India's 'Look East' policy has resulted in a significantly deeper engagement
with countries of East Asia and South-East Asia. We were privileged to have the
Prime Minister of Thailand as the Chief Guest for this year's Republic Day
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celebrations. India will, for the first time, host a commemorative India-Association
of South-East Asian Nations (ASEAN) Summit in December this year to mark
twenty years of our dialogue partnership.

India has a vital stake in the peace, stability and progress of the countries of
West Asia and North Africa. Over six million Indians live and work in the Gulf
region. We would like the people of the region to chart their own pathways to
nation building and development at this historic time of transition and change. We
are unwavering in our support to the Palestinian cause.

Our traditional relationship with Africa received a fresh impetus following
the second Africa-India Forum Summit which was held for the first time in Africa
last year. Our ambitious Pan African e-Network project has been commissioned in
47 out of 54 countries in the African continent.

The visit by the Head of State of Slovenia to India, my visits to Austria and
Switzerland and the Vice-President's visit to Turkey consolidated our political
relations with Central Europe. The Prime Minister's visit to Kazakhstan and the
visit of the President of Uzbekistan to India added new impetus to our relations
with Central Asia.

Our partnerships with the major world powers continue to develop. The
United States is a valued strategic partner with whom we have a multi-faceted
relationship based on our national interests. India's special and privileged Strategic
Partnership with Russia was further strengthened during Prime Minister's visit to
Russia last year. We attach high priority to the development of our Strategic and
Cooperative Partnership with China. The rapid growth of our trade and economic
relations with China has significance not only for our bilateral relationship, but for
the global economy as a whole. India's relations with the European Union and its
Member-States are based on shared values and expanding commercial, economic
and people to people exchanges. India's relations with Japan continue to expand in
the economic as well as security spheres based on strong political will on both
sides.

India played an active part in the G-20, BRICS and IBSA processes. We
look forward to shortly hosting the next BRICS Summit in India. As a non-
permanent member of the United Nations Security Council, we have sought to
work with the rest of the world in efforts to maintain international peace and
security while respecting the established principles of international law, national
sovereignty and territorial integrity.

My Government has embarked upon a comprehensive overhaul of the
Passport issuance system through the mission-mode "Passport Seva Project” which
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Is expected to be fully implemented during the current year. An Integrated online
Visa application system under the Immigration, Visa and Foreigners Registration
&Tracking scheme is under implementation.

The overseas Indian community is a vibrant element of India's civilizational
and cultural ethos. Last year, my Government undertook Operation Safe
Homecoming to evacuate over 16,000 Indian nationals from Libya in view of the
deteriorating situation in that country. We also made arrangements for evacuation
of Indian nationals from Egypt and Yemen following disturbances in those
countries. A Bill has been introduced in the Parliament to streamline and merge
the People of Indian Origin and Overseas Citizen of India schemes by amending
the Citizenship Act.

Hon'ble Members, my Government is showing a new path towards rapid
development and modernisation based on the belief that a prosperous society can
be built on the principles of humanity, equality and fraternity which the founding
fathers of our nation so cherished. We are presenting a new template of a society
where livelihoods can be secured for millions of underprivileged and the
aspirations of our youth for a better life can be met; a society where massive
developmental projects do not impinge on the security of the ecology and
environment; a society that is open, democratic and transparent, but where
national security is always paramount.

. Hon'ble Members, Parliament has a heavy agenda. | hope that all of you
will work together in a spirit of constructive cooperation to discharge the business
before the two Houses. | offer my best wishes to you in your task of fulfilling the
aspirations of the people.

Jai Hind!

12.48 hrs.

OBITUARY REFERENCES
MADAM SPEAKER: Hon. Members, | have to inform the House of the sad
demise of seven of our former colleagues, Shri M.Y. Ghorpade, Shri Ramachandra
Ulaka, Shri Paragi Lal Chaudhary, Shri Brij Raj Singh, Shri M.O.H. Farook, Col.
Rao Ram Singh and Shri Mani Ram Bagri.
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Shri M.Y. Ghorpade was a member of the Eighth Lok Sabha from 1986 to
1989 representing the Raichur Parliamentary Constituency of Karnataka.

Shri Ghorpade was a member of the Karnataka Legislative Assembly for
seven terms. An able administrator, he served as Minister of Finance from 1972 to
1977 and Minister for Rural Development and Panchayati Raj during 1990, from
1992 to 1994 and again from 1999 to 2004 in the Government of Karnataka.

Shri Ghorpade served as a member of the Public Accounts Committee
during the Eighth Lok Sabha.

A multifaceted personality, Shri Ghorpade was also an accomplished
photographer and received several national and international awards for his
outstanding contribution in the field of photography. He was recipient of the
Fellowship of the Royal Photographic Society of Great Britain. Shri Ghorpade
was also bestowed with the Karnataka Rajyotsava Award in 1985 and the Lalit
Kala Academy Award in 1994.

A gifted writer, Shri Ghorpade has to his credit several books on varied
subjects including his recent work “Developmental Ethos and Experience”.

Shri M.Y. Ghorpade passed away on 28 October, 2011 at Bangalore at the
age of 80.

Shri Ramachandra Ulaka was a Member of the Third and Fourth Lok
Sabhas from 1962 to 1970 representing the Koraput Parliamentary Constituency of
Odisha.

Shri Ulaka was a Member of the Odisha Legislative Assembly from 1974
to 2000 for six terms. He served as Minister for Tribal and Rural Welfare and
Supply from 1974 to 1977; Minister for Welfare from 1980 to 1985; Minister for
Irrigation and Power from 1989 to 1990 and Minister for Mass Education, Forest
and Welfare from 1995 to 1998 in the Government of Odisha.

Shri Ulaka was a Member of the Committee on Estimates and the
Committee on Government Assurances during the Third Lok Sabha. He was a

Member of the Committee on the Welfare of Scheduled Castes and Scheduled
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Tribes and the Committee on Government Assurances during the Fourth Lok
Sabha.

An agriculturist by profession, Shri Ulaka played a significant role in
developmental activities in his constituency. He worked for the welfare of the
poor and the deprived sections of the society. He was actively involved in
development of tribal areas of Koraput and worked tirelessly in the service of the
people.

Shri Ramachandra Ulaka passed away on 25 December, 2011 at
Bhubaneshwar at the age of 77.

Shri Paragi Lal Chaudhary was a Member of the Eleventh Lok Sabha
from 1996 to 1997 representing the Misrikh Parliamentary Constituency of Uttar
Pradesh.

Shri Paragi Lal Chaudhary was a Member of the Uttar Pradesh Legislative
Assembly from 1981 to 1985 and 1986 to 1990.

A committed social and political worker, Shri Chaudhary served as a
Member and Deputy Chairman of the Zilla Parishad, Sitapur. Shri Chaudhary
participated in the freedom struggle and worked for the upliftment of the
downtrodden sections of the society.

Shri Chaudhary was associated with the management of several educational
institutions in his constituency. He was a member of the Executive Body of Hind
Kanya Inter College, Sitapur and R.M.G. College, Sitapur.

Shri Chaudhary was instrumental in setting up of a Housing Development
Society for the welfare of deprived sections of the society. He also played a
proactive role in organising various events to create social, cultural and
educational awareness among the masses.

Shri Paragi Lal Chaudhary passed away on 17 January, 2012 at Lucknow,
Uttar Pradesh at the age of 82.
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Shri Brij Raj Singh was a Member of the Third Lok Sabha from 1962 to
1967 and the Sixth Lok Sabha from 1977 to 1979, representing the Bareilly and
Aonla Parliamentary Constituencies of Uttar Pradesh, respectively.

Shri Brij Raj Singh was a Member of the Public Accounts Committee
during the Sixth Lok Sabha.

A veteran freedom fighter, Shri Brij Raj Singh took active part in the
freedom struggle during the Quit India Movement in 1942,

An agriculturist by profession, Shri Brij Raj Singh served as the President
of Krishi and Utpadan Samiti, Bhuta. Shri Brij Raj Singh strove for the welfare
of the poor, downtrodden and the deprived sections of the society.

Shri Brij Raj Singh passed away on 21 January, 2012 at Bareilly at the age
of 87.

Shri M.O.H. Farook was a Member of the Tenth and Eleventh Lok Sabhas
from 1991 to 1997 and the Thirteenth Lok Sabha from 1999 to 2004 representing
the Puducherry Parliamentary Constituency.

Shri Farook was a member of the Puducherry Legislative Assembly from
1964 to 1991. He adorned the Office of the Speaker of the Puducherry Legislative
Assembly for two terms from 1964 to 1967 and from 1980 to 1985. Shri Farook
held the Office of Chief Minister of Puducherry for three terms from 1967 to 1968;
1969 to 1974 and from 1985 to 1990. He was also the Leader of Opposition in the
Puducherry Legislative Assembly during 1990.

An able administrator, Shri Farook served as the Union Minister of State
for Civil Aviation and Tourism from 1991 to 1992.

Shri Farook served as the Governor of Jharkhand from January, 2010 to
September, 2011 and was the Governor of Kerala from September, 2011 till his
demise.

Shri Farook displayed his innate skills in diplomacy by ably serving as
India's Ambassador to Saudi Arabia from 2004 to 20009.
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A widely travelled person, Shri Farook represented the country in a number
of Conferences at the International Level. He was the Deputy Leader and the
Leader of the Haj Goodwill delegation in 1987 and 1989, respectively.

Shri M.O.H. Farook passed away on 26 January, 2012 at Chennai at the age
of 75.

Col. Rao Ram Singh was a member of the Tenth and Eleventh Lok Sabhas
from 1991 to 1997 representing the Mahendragarh Parliamentary Constituency of
Haryana.

Col. Singh was a member of the Haryana Legislative Assembly from 1977
to 1987. He held the office of the Speaker, Haryana Legislative Assembly from
June, 1978 to May, 1982.

An able administrator, Col. Singh served as Minister of Education from
January, 1977 to June, 1978 and Minister of Transport from June 1982 to June
1987 in the Government of Haryana. He also served as the Union Minister of State
for Rural Development (Department of Wastelands Development) from July 1992
to March 1996.

During his long and illustrious career in the army, Col. Singh took part in
the Second World War and fought in the 1947, 1965 and 1962 wars.

Col. Rao Ram Singh passed away on 30 January, 2012 at Gurgaon at the
age of 87.

Shri Mani Ram Bagri was a member of the third Lok Sabha representing
the Hissar Parliamentary Constituency of erstwhile State of Punjab from 1962 to
1967 and the Sixth and Seventh Lok Sabhas representing the Mathura
Parliamentary Constituency of Uttar Pradesh and the Hissar Parliamentary
Constituency of Haryana, respectively, from 1977 to 1984.

Shri Bagri was a member of the Punjab Legislative Assembly from 1953 to
1955.
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A committed social and political worker, Shri Bagri strove for the welfare
of the weaker sections of the society and worked untiringly to solve their problems.
He was instrumental in initiating several welfare projects in his constituency.

Shri Mani Ram Bagri passed away on 31 January, 2012 at Hissar, Haryana
at the age of 92.

We deeply mourn the loss of these friends and | am sure the House would
join me in conveying our condolences to the bereaved families.

Hon. Members, on 6 February, 2012, a strong local earthquake of
magnitude 6.9 on the Richter Scale occurred in the central Philippines off shore
Negros Oriental and Cebu. According to official statistics, as on 20 February,
2012 there have been 69 deaths, 112 injured and 62 missing. The earthquake
caused extensive damage to houses, public buildings, roads and bridges.

13.00 hrs.

The fortitude and the strong sense of unity with which the people of the
Philippines have responded to this tragedy is admirable. Hon. Members may recall
that this tragedy has struck shortly after the horrific storm ‘Sendong’ visited the
territory of the country. The House joins me in conveying sympathy and solidarity
of the people of India with the people of the Philippines in this hour of trial.

Hon. Members, on 22" February, 2012 at least nineteen Army personnel
were killed and several others including two civil porters were injured in two
massive avalanches that hit the hilly regions on Ganderbal and Bandipora districts
of Kashmir Valley. Extensive damage to Army and civil properties in these areas
has also been caused by these avalanches.

The House expresses its profound sorrow on this natural calamity which

has brought pain and suffering to the families of the bereaved and affected persons.
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The House may now stand in silence for a short while as a mark of respect

to the memory of the departed.

13.0 ¥ hrs.
The Members then stood in silence for a short while.
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13.01 hrs
PAPER LAID ON THE TABLE

MADAM SPEAKER: Now, Paper to be laid.
Dr. Charan Das Mahant.
P FACT H A HIA TAT WET TATHIVT IS AA@ H I0d 731 (ST aR01 I AGA) -
TEIeH, # 41 IRE AR FHI AR ¥, ARG Y @ R, 2011-12 & I) 7 wfideT @t wo
e (B q2m SISl |¥ehRon) |HT yed WR @l gl
(Placed in Library, See No. LT 6159/15/12)
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13.01 % hrs

RESIGNATIONS BY MEMBERS
MADAM SPEAKER: | have to inform the House that the following Members
have resigned from the membership of Lok Sabha:

0] Shri D.V. Sadananda Gowda, elected Member from Udupi-
Chikmagalur Parliamentary Constituency of Karnataka has submitted resignation
vide his letter dated 28" December, 2011; | have accepted his resignation with
effect from 29" December, 2011; and

(i)  Shri M. Raja Mohan Reddy, elected Member from Nellore
Parliamentary Constituency of Andhra Pradesh has submitted resignation vide his
letter dated 24™ August, 2011; | have accepted his resignation with effect from 28"
February, 2012.

Now, the House stands adjourned to meet tomorrow, the 13" March, 2012
at 1100 a.m.

13.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, March 13, 2012 / Phalguna 23, 1933 (saka)



